Letter No.: NGT-233/81-7-2020-43(Parya)/2014 T.C.-2

From,
Bharat Prasad,
Under Secretary,
Department of Environment, Forest &
Climate Change, Government of Uttar Pradesh.

To,
The Registrar,
Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.

Environment, Forest & Lucknow : Dated : 11/06/2020
Climate Change Section-7

Sub : Compliance Report of Chief Secretary, Government of Uttar Pradesh in
pursuant to the order dated 18-12-2019 in OA No.-200/2014 in the matter
of M.C. Mehta Vs Union of India & Ors.

Sir,

In compliance of order dated 18-12-2019 passed by Hon'ble Tribunal in

OA No.-200/2014 in the matter of M.C. Mehta Vs Union of India & Ors., the

compliance report of Chief Secretary, Government of Uttar Pradesh is enclosed

herewith.

It is requested that the compliance report may be presented before the

Hon'ble Tribunal for kind consideration.

Yours Sincerely,
Encl: As above.

(Bharat Prasad)
Under Secretary.

—



Compliance Report of directions issued by Hon'ble NGT in

hearing dated 12-12-2019 and order uploaded dated 18-12-2019 in

the matter of O.A. No. 200/2014 M.C. Mehta Vs. Union of India &

Ors .

1. That the State of Uttar Pradesh filed Quarterly Compliance
Report of directions issued by Hon'ble Tribunal vide order dated
22.08.2019 passed in O.A. No. 200/2014 M.C. Mehta Vs. Union
of India & Ors. in the matter of preventing and remedying the
pollution of River Ganga. After reviewing the progress of
compliance filed by State of Uttar Pradesh for Segment-B,
Phase-| and Phase-ll, Hon'ble Tribunal has issped following
directions vide order dated 12.12.2019:-

...... We may now sum up our directions as follows:

i. As already directed vide order dated 22.08.2019,
timely completion of all projects relating to sewage
treatment be ensured i.e. by 31.06.2020 in respect of
ongoing projects and by 31.12.2020 in respect of
others failing which compensation has to be paid in
terms of the said order, apart from action against the
erring officers. Till then, to avoid untreated sewage
being discharged directly into Ganga, interim remedial
measures have to be adopted and for the default after
01.11.2019 compensation has to be deposited in terms
of order dated 22.08.2019. CPCB may make

necessary calculation within one month from today
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and raise demands with the Chief Secretaries of the
concerned States which may be complied within one
month from the date of such demand failing which
accountability will be of the Chief Secretaries
personally.

NMCG and concerned States - Uttarakhand, UP,
Jharkhand, Bihar and West Bengal may take further
steps as per directions already issued for

a) Preventing discharge of industrial effluents in Ganga
and its tributaries/drains by ensuring installation of
proper functioning of ETPs/ CETPs.

b) Utilization of treated sewage, use of sludge as a
manure and septage management.

c) Demarcation of flood plain zones and preventing
encroachments thereof.

d) Maintenance of e-flow.

e) Preventing dumping of solid and other waste in and
around Ganga.

f) Clearing old legacy waste dump sites.

g) Preventing and regulating illegal sand mining.

h) Steps for conservation of groundwater particularly
with reference to critical, semi-critical or over-
exploited areas.

i) Restoration of water bodies.

Jj) Monitoring and displaying of water quality.

k) Taking action against polluters by way of recovering

compensation for restoration of the damage to the
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) Closing, till compliance, all establishments near river
banks being run without necessary STPs and
compliance of environmental norms.

m) Public awareness and involvement for prevention
and control of pollution of Ganga.

n) Regulating activities on and around river Ganga
including ghats and other establishments.

o) Afforestation and setting up of biodiversity parks.

p) CPCB and SPCBs may periodically undertake
biological assessment of Ganga. NMCG and States
concerned may depict biological diversity of Ganga in
public domain.

q) Any other directions covered by earlier orders of this
Tribunal.

iii. The State of UP may take steps for remediating
Chromium dump at Rania and Khanchanpur Village
near Kanpur, as directed earlier vide orders dated
22:08.2019and 15.11.2019.

iv. CPCB may take further action to finalise and circulate
Guidelines for Biodiversity parks expeditiously which
may be complied with by the concerned States and
status of compliance included in the reports to be filed
before this Tribunal.

v. Apart from the Chief Secretaries, the progress may be
monitored by the Monitoring Committee constituted in
the State of UP vide order dated 21.10.2019 in O.A.
No. 670/2018, by Justice U.C. Dhyani in the State of
Uttarakhand and in such manner as may be laid

down by the Chief Secretaries in the States of
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Jharkhand, Bihar and West Bengal in the light of
discussion in para 27 above.
29. Let further quarterly progress report be filed by
31.03.2020 by e-mail at judicial-ngt@gov.in."

That the progress of compliance of directions of Hon'ble NGT
has been reviewed by the Implementation Committee constituted
vide order dated 13.07.2017 under the Chairmanship of Principal
Secretary, Environment, Forest & Climate Change Government
of Uttar Praldesh on 19.05.2020 with officers of concerned
departments for ensuring timely compliance of the order passed
by Hon'ble Tribunal. The minutes of meeting dated 19.05.2020 is

enclosed herewith and marked as Annexure No.-1.

That the point wise Compliance Report along with the progress
of the directions passed by the Hon’ble Tribunal vide order dated

12.12.2019 is as follows-

. Sewage Management and Interim Remedial
Measures for treatment of Drains

a) That with regard to undertaking interim remedial measures for
treatment of drains till permanent infrastructure is in place for
control of pollution, the State has prepared DPR amounting
Rs. 1796.00 Crores for treatment of 459 drains meeting river
Ganga and its 10 tributaries namely Yamuna, Rapti, Gomti,

Sai, Kali, Hindon, Saryu, Pandu, Varuna and Ramganga for
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69 Urban Local Bodies (ULBs). This DPR was forwarded by
Principal Secretary, Urban Development, Government of Uttar
Pradesh to National Mission for Clean Ganga, New Delhi for
approval vide letter No. 1243/0280/SMCG/18, dated
10.10.2019. The undersigned has also requested to the
Secretary, Department of Water Resources River
Development & Ganga Rejuvenation, Ministry of Jal Shakti,
Government of India vide letter dated 04.11.2019 to consider
and approve the above mentioned DPR. It is submitted that
the National Mission of Clean Ganga (NMCG) did not approve
to fund the proposal for bioremediation. Thereafter, in order to
ensure compliance of the orders of Hon'ble Tribunal, the
Principal Secretary Urban Development has issued
instructions vide Letter No: 142/Nine-9-2019-89J/2001 Dated:
03.02.2020 to the concerned ULBs for taking up the interim
measures for treatment of drains till permanent infrastructure
for treatment of sewage is created. The copy of letter dated
03.02.2020 is enclosed herewith and marked as Annexure
No.-2.

b) That as per the report submitted by Uttar Pradesh Jal Nigam,
the status of progress of tapping of 86 identified drains in

Phase-l, Segment-B is as given below -




Status of Tapping of Drains in Phase-l, Segment-B
1 | Drains not requiring Tapping 10
2 | Drain Tapped 27
3 | Drain to be Covered in ongoing Schemes 29

| Draintobe Covered insanctioned
4 15
Schemes
5 | Drain to be Covered in Submitted Projects 1
6 Drain to be Covered in Projects under 4
Preparation
Total 86

That the summary of expected date of the completion of

the project and proposed revised timeline for Segment-B,

Phase-l is give

n below:-

S. |Targets to
be
achieved
as per
orders
dated
10.12.2015,
13.07.2017
and
22.08.2019
the
timelines

Targets
achieved
and

the reasons
for delay in
compliance

Targets not
achieved
and the
revised
timelines
proposed*

Action taken
or suggested
for violation
of

timelines or
non-
achieving

of targets

Segment-B, Phas

e-l, Bijnor to Kanpur

s Tapping of 76 | 27 Drains | Total- 49 Drains |a. For 29 drains
Drains  (No | tapped Projects Ongoing | under ongoing
tapping - 29 Drains projects,
required in 10 (11-  Drains by | minimum
drains due to Sep, 2020 timeline is to be
low sewage 13- Drains by | adhered. Every
load) June,21 efforts are being

01- Drains by | made to
Jan, 22 minimise the
04- Drains | timeline.
byMar,22) .4

%




S. |Targets to | Targets Targets not Action taken
No. | be achieved achieved or suggested
achieved and and the for violation
as per the reasons | revised of
orders for delay in |timelines timelines or
dated compliance | proposed* non-
10.12.2015, achieving
13.07.2017 of targets
and
22.08.2019
the
timelines
b. 156 drains are
to be covered in
sanctioned
schemes; the
Projects timeline
Sanctioned-15 mentioned as
Drains, 24 months | usual is 24
from date of Start | months from
of the Projects date of LOA.
Every efforts will
be made to
minimise the
timeline

DPR under
Preparation-5
Drains, 24 months
from date of Start
of the Projects

c. After sanction
of projects, 24
months will b e
required for
completion  of
projects.

That the drain wise details of projects Segment-B, Phase-|

along with the status of progress and expected date of

completion are enclosed herewith and marked as Annexure

No.-3.

c) That as per the report submitted by Uttar Pradesh Jal Nigam,

the status of progress of tapping of 215 identified drains in

Phase-ll, is as given —
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Status of Tapping of Drains in Phase-l|

1 | Nos. of drains already tapped 82

2| Nos. of drains for which tapping not 14
required

3 | Nos. of drains proposed to be tapped in on- 47
going projects

4 | Nos. of drains proposed to be tapped in a2
sanctioned projects

5 | No. of balance drains to be tapped in

: ! 30

projects under preparation / to be prepared
Total 215

That the summary of expected date of the completion of

the project and proposed revised timeline for Phase-Il is given

below —

S. |Targets to | Targets Targets not | Action taken

No. | be achieved achieved or suggested
achieved as | and and the for violation of
per the reasons | revised timelines or
orders for delay in | timelines non-achieving
dated compliance | proposed® of targets
10.12.2015,
13.07.2017
and
22.08.2019
the
timelines

Phase-ll (215 Drains), Kanpur to U.P. Border

1 Tapping of 201 | 82 Drains | Total- 119 | a. For 46 drains
Drains (No | tapped Drains under ongoing
tapping Projects projects, minimum
required in 14 Ongoing timeline is to be
drains due to - 46 Drains adhered. Every
low sewage (34- Drains by | efforts are being
load) Dec, 2020 made to minimise

12- Drains by | the timeline.
Sep, 21)

b. 42 drains are to
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i be covered in

sanctioned
Projects schemes, the
Sanctioned- 42 | timeline mentioned
Drains, 24 |as wusual is 24

months from | months from date
date of Start of | of LOA. Every

the Projects efforts will be
made to minimise
the timeline
DPR under | c. After sanction of
Preparation- 31 | projects, 24
Drains, 24 | months will b e
months from | required for
date of Start of | completion of
the Projects projects

That the drain wise details of projects in Phase-ll along
with the status of progress and expected date of completion
and reasons of delay are enclosed herewith and marked as

Annexure No.-4.

B. Industrial Pollution Control

a) That it is submitted that there are 1633 Grossly Polluting
Industries identified in Uttar Pradesh. Out of 1533 GPls, 1102
units are in Operation and have installed ETPs for treatment
of Industrial Effluent. That Uttar Pradesh Pollution Control
Board is regularly monitoring the compliance of Grossly
Polluting Industries (GPIs) located in the Ganga basin of Uttar
Pradesh. It is further submitted that the inspection of GPls is
also being carried out by the Third Party Institutions (TPls)

appointed by Central Pollution Control Board (CPCB). During




December 2019 to April 2020, 75 GPIs were found defaulting.
U.P. Pollution Control Board has issued Show Cause Notices
against 45 GPIs and closure orders against 4 GPls. That
Environmental Compensation of Rs. 361.74 Lakh has also
been imposed against defaulting 65 GPls.

That U.P. Pollution Control Board is regularly monitoring
the status of compliance of Sewage Treatment Plants (STPs)
and Common Effluent Treatment Plants (CETPs). That 13
STPs have been found defaulting during December, 2019 to
April, 2020. That notices for imposing Environmental
Compensation of Rs. 295.53 Lakhs have been issued against
the operating agencies of the STPs. The copies of notices
issued are enclosed herewith and marked as Annexure
No.- 5.

It is further submitted that 01 CETP out of 07 CETPs in
Uttar Pradesh has been found defaulting against which the
notice for imposing Environmental Compensation of Rs. 40.2
Lakhs has been issued. The copy of notice for imposing
Environmental Compensation against defaulting CETP s

enclosed herewith and marked as Annexure No.-6.

b) That as per the report submitted by State Mission for Clean
Ganga, U.P. dated 07.12.2019 the project for up-gradation for

Common Effluent Treatment Plants (CETPs) at Mathura of

B
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capacity 6.5 MLD and at Banthar of capacity 4.5 MLD have

been approved by NMCG. NMCG has also sanctioned a 20

MLD CETP project at Jajmau Kanpur with estimated cost of

Rs. 617 Crore. Contract has been awarded by Jajmau

Tannery Efﬂt{ent Treatment Association (JTETA) to M/s. VA

Tech Wabag Ltd. on 9th February 2019. The CETP will be

constructed and commissioned in 24 months. As per the latest

report Site Office and Stores have been constructed and

Excavation work for civil construction has been completed.

The construction has been stopped due to lockdown since

24.03.2020. The Project of 2.15 MLD CETP at Site-2 Unnao

for Tannery Cluster has also been approved by NMCG

recently.

c) That as a long term measure to control pollution of Ganga due
to industrial activities, Uttar Pradesh Pollution Control Board
has taken up following steps-

i. Stringent effluent norms notified for industrial activities in
Critically/Severely Polluted Industrial Areas (CPAs/SPAs)
vide Office Memorandum No. H 48273/C-1/NGT-83/2020
dated 27.02.2020 which is being complied for the setting
up of new industries in CPAs/SPAs. The copy of Office

Memorandum dated 27.02.2020 is enclosed herewith and

marked as Annexure No.- 7. w
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The Primary Effluent Treatment Plant outlet and inlet
Effluent Quality Standards for 03 CETPs of Tannery
Sectors namely Jajmau 36 MLD, Banthar 4.5 MLD and
Site-2 Unnao 2.15 MLD have been notified vide Office
Memorandum Nos. G-31438/C-2/Sa-78 Vol-11/2019, G-
31440/C-2/Sa-78 Vol-11/2019 & G-31439/C-2/Sa-78 Vol-
[1/2019 respectively on 02.11.2019. The copies of above
mentioned Office Memorandums dated 02.11.2019 are

enclosed herewith and marked as Annexure No.- 8,9.10.

Inlet Effluent Quality Standards for 05 CETPs of Textile
Sectors have been notified vide Office Memorandum
Dated 07.12.2018. The copy of Office Memorandum dated
07.12.2018 is enclosed herewith and marked as

Annexure No.- 11.

Notification has been issued that all new molasses based
distilleries including yeast manufacturing units/increase in
production in existing molasses based distilleries including
yeast manufacturing units shall achieve zero liquid
discharge (ZLD by Concentrating and incinerating the
spent wash in Slope Boiler vide Office Memorandum No H
46886/C-1/Gen-42/2020 Dated 28.01.2020. The copy of
Office  Memorandum dated 28.01.2020 is enclosed

herewith and marked as Annexure No.- 12.

9
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d) That Uttar Pradesh Pollution Control Board has issued
directions and has imposed mandatory conditions in the
Consent to Operate to all GPIs to install Online Continuous
Effluent Monitoring Systems (OCEMS) along with Pan-Tilt-
Zoom (PTZ) Web Camera with open access to UPPCB.
UPPCB has also set up a control room in headquarters at
Lucknow where ETPs of the GPls are monitored remotely. As
per the latest report 942 GPIs have installed OCEMS and 120
GPIs have installed PTZ web Camera also. The level of spent
wash in the lagoon in the Distilleries & their Bio-composting
Yards are being monitored through PTZ Web Camera so as to

detect the possibility of overflow of spent wash.

C.Utilization of treated sewage, use of sludge as a

manure and septage management

a) The State has urban population of 4.5 Crore (2011), with
assumption of consumption of 150 litre per capita per day
(Ipcd) water, the sewage generation is around 5500 MLD
(80% of water used). The State has 104 STP with installed
capacity of 3200 MLD, against which the capacity utilization is
2248 MLD which is 68%. At present nearly 410 MLD treated
water is being used in agriculture, rest is going for
augmentation of river flow. The various re-usage possible of

treated water are (1) Urban, (2) Industrial (3) Agricultural, (4)

Qp
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Environmental and Recreational, (5) Ground water recharge,
(6) Augmentation of river flow. The State has promulgated the
Septage Policy on 31.10.2019.

b) That with regard to increase of usages of treated water, the
State Mission for Clean Ganga (SMCG), U.P. has informed
vide letter dated 07.12.2019 that the State is implementing
projects of tertiary treatment and supply of treated water to
Indian Oil Corporation Limited, Mathura and Panki Power
Plant in Kanpur. Central Public Health and Environmental
Engineering Organization (CPHEEQO) manual permits the use
of secondary treated water only for non -edible crops. For use
of treated waste water for any other purpose will require
tertiary treatment and no STP in Uttar Pradesh as on date has
tertiary treatment facility. The use of treated water in
agriculture is being done at Jajmau, Prayagraj, Varanasi etc.
That with regard to septage management, it is further
submitted that Uttar Pradesh Septage Management Policy-
2019 has been approved by the Government on 30.10.2019.
The Faecal and Septage Treatment Plant Projects have been
implemented in Jhansi and Unnao and are under
implementation in Chunar. The projects of septage
management for Rs. 200 Crores have been approved in 35

AMRUT towns namely 1.Aligarh, 2.Shahjahanpur, 3. Pilibhit,

&
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4. Pt Deen Dayal Upadhaya Nagar, 5. Ayodhya,
6.Moradabad, 7.Gonda, 8. Bahraich, 9. Hathras,
10.Shikohabad, 11. Fatehpur, 12. Akbarpur, 13. Deoria,
14.Baraut, 15. Hapur, 16. Khurja, 17.Shamli, 18. Basti,
19.Banda, 20. Jhansi, 21. Lalitpur, 22. Orai, 23. Farrukhabad,
24. Hardoi, 25. Sitapur, 26. Amroha, 27. Badaun, 28.
Chandausi, 29. jaunpur, 30. Maunath Bhanjar, 31.Azamgarh.
32. Muzaffarnagar 33. Rampur 34. Mathura 35. Saharanpur.
Tender of all 35 towns approved. The projects in 17 towns
namely 1. Gorakhpur 2. Etawh 3. Mirzapur 4. Vindhyanchal 5.
Firozabad 6. Mainpuri 7. Sultanpur 8. Ballia 9. Eta
10.Ghazipur 11. Ghaziabad 12. Lucknow 13. Kanpur 14. Agra

15. Meerut 16. Varanasi 17. Prayagraj are under re-tendering.

D. Demarcation of flood plain zones and preventing
encroachments thereof

a) That as per the report of Irrigation and Water Resources
Department, Uttar Pradesh dated 06.05.2020, the Central
Water Commission has carried out a study for demarcation of
flood plain zone (FPZ) of River Ganga in Segment-B, Phase-I
and has completed the field verification. The final report of
field  verification is submitted to the  Special
Committee/National Mission for Clean Ganga (NMCG),

Ministry of Jal Shakti, Government of India. The Special

B
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Committee has submitted the final report before Hon'ble
Tribunal. Notification for identification of flood plain zone
based on above report is under process. Budget provision has
been made in financial year 2020-21 for permanent
demarcation of flood plain zone by fixing up stone pillars in
Segment B Phase-l. It is further submitted that the Irrigation
and Water Resources Department, UP has finalized tender for
the works related to demarcation and fixing of boundary pillars
of the flood plain zone in Segment B Phase-|. Due to Covid-19
pandemic, the works related to demarcation and fixing of
boundary pillars of the flood plain zone will be started after the
lockdown. For Phase-ll, identification of flood plain zone by
Central Water Commission is under process.

b) That the State of Uttar Pradesh is complying with the
notification dated 09.10.2018 of Ministry of Water Resources,
River Development and Ganga Rejuvenation, Government of
India with regard to ecological flow in River Ganga from
Bhimgoda (Haridwar), Bijnore and Narora. That as per the
report of Irrigation and Water Resources Department, Uttar
Pradesh, received in UP Pollution Control Board on
06.05.2020, the E-flow is maintained as per the provisions of

the notification. Report of Irrigation and Water Resources

B,
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Department, Uttar Pradesh is enclosed herewith and marked

as Annexure No.-13.

Preventing dumping of solid and other waste in and
around Ganga & Clearing old legacy waste dump

sites.

a) That with regard to sanitation in Ganga Towns, it is submitted
that under Swachh Bharat Mission all 21 ULB’s have been
declared and certified ODF Status. 12 ULBs have been
certified ODF+ status, 5 ULBs have been certified ODF++.

b) That with regard to status of Solid Waste Management, it is
submitted that there are 697 wards in 21 ULBs. All the ULBs
have been doing door to door collection of waste. Total waste
generation in 21 towns is 3,275 TPD out of which the total
capacity of mechanized processing 2,650 TPD i.e. 81% is
established in 4 major towns i.e. Kanpur, Varanasi, Prayagraj
and Kannauj. Work for two plants of 140 TPD (Mirzapur-
100TPD; Ballia-40TPD) had been awarded for construction,
however due to dispute with concessionaire the work has
been delayed and it is expected to resolve the dispute and
complete these plants by March 2021. In addition, three
windrows based mechanised plants (Farrukhabad/ Ghazipur/
Gangaghat — total 220 TPD) has also been sanctioned and

first tranche of funds Rs.12.00 Cr. (Rupees 'E% Crore) has

¢
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been released for establishing the plants. It is expected to
complete these plants by March 2021. This will enable
mechanised processing plant capacity to be around 3,010
TPD i.e. 92% against total 3,275 TPD.

c) For other smaller towns, it is submitted that training and
capacity building of all ULBs has been imparted to adopt
decentralised processing method for scientific treatment of
waste and it is aimed that by December 2020 all smaller ULBs
shall have proper decentralised processing capacity. Material
Recovery Facility (MRF) has been sanctioned in every ULB
for which the lands have been identified and construction work
Is under progress.

d) That regarding observation of Hon’ble Tribunal about third
party survey report of Quality Council of India (QCI) dated
09" January 2019 related to solid waste management along
the Ganga towns, it is submitted that garbage from 38 out of
39 Garbage Vulnerable Points (GVPs) has been removed. In
one site in Mirzapur it couldn't be removed as there is no
approach road or path way to reach the point. Efforts are
being made to eliminate the same at earliest. Total 46
numbers of open dumps as reported by have been removed.

e) There is no legacy waste site situated within 1 KM from the

banks of river Ganga. For accumulated legacy waste in

Qy
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Prayagraj, Kanpur & Varanasi, tenders for the empanelment
of agencies for the work of bio-remediation of the legacy
waste were floated by Construction and Design Services- Jal
Nigam Uttar Pradesh vide it's RFP Notice No: 484/GM (N-
08)/Karya-10/62 Dated: 4" November 2019 and re-floated
vide it's RFP No: 95/GM (N-08)/Karya-10/23 Dated: 7"
February 2020. The bid process has been finalised, however
due to lockdown in view of Covid-19 pandemic, the award of
work and commencement of work on site may take some
time. It is expected to begin the work onsite after the
monsoon.

f) That further, the strict enforcement has been done for plastic
ban in the State. During this ban the total quantity of 126 Tons
of banned plastic has been seized in the ULBs along the river
Ganga and 1.27 Crore of penalty has been imposed for
violation of using banned plastic.

F. Preventing and regulating illegal sand mining

a) Government of Uttar Pradesh is vigilant to curb illegal mining,
transportation and storage in the State. District officers are
ensuring strict adherence to rules and action is taken in cases
of illegal mining, transportation and storage of minerals in

order to check loss to the environment and public exchequer.

A
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b) Enforcement details of F.Y. 2019-20 (up to Feb-2020) for

curbing illegal mining/ transportation/storage are as under:-

No. of No. of FIR No. of Compounding
raids Lodged Complaint Amount
conducted Lodged (Rs. in Crore)

34689 1417 | 4362 122.05

c) Integrated Mining Surveillance System (IMSS) to curb
incidences of illegal mining effectively has been rolled out in
the state having features of Geo fencing of mining areas to
infer mining outside the lease area, Drone surveillance of
areas of complaints of illegal mining with images transfer
facility to State Command Centre, Registration of Mineral
transporting  vehicles, Radio Frequency Identification
(RFID/UHF) tags in registered vehicles and installation of
weigh bridges along with PTZ Camera at the exit of mines to
ensure mineral transportation as per norms & its integration
with State Command Centre.

d) Under Integrated Mining Surveillance System, Vehicle
Registration is under progress with 30100 registrations done
so far.

e) 150 weigh bridges installed in mining areas & integrated with

state command centre. \

[
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f) Drone Monitoring of mines as per requirement. Installation of
automated check gates under process in collaboration with

nodal agency UPDESCO.

Steps for conservation of groundwater particularly
with reference to critical, semi-critical or over-

exploited areas

a) State Government has notified THE UTTAR PRADESH
GROUND WATER (MANAGEMENT AND REGULATION)
ACT, 2019 (U.P. Act No-13 Of 2019) Dated- 07, August 2019
for protecting, conserving, controlling and regulating ground
water to ensure its sustainable management in the state, both
quantitatively and qualitatively, especially in stressed rural and
urban areas.

b) State Government notified THE UTTAR PRADESH GROUND
WATER (MANAGEMENT AND REGULATION) RULES, 2020
vide notification No.-158/76-3-2020-10GW-2014, dated 25-02-
2020.

c) Government of India has also launched “Jal Shakti Abhiyan”
aiming at comprehensive, water management in ‘Over-
exploited’ and ‘Critical’ blocks/ cities.

d) Government of India has also launched “Atal Bhujal Yojna”

aiming at comprehensive, water management in 26 blocks of
Ay,
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10 districts of U.P. (20 blocks of 6 districts of bundelkhand

and 6 blocks of 4 district of Western U.P.)

e) As per Ground Water Resource Estimation, 2017, out of 820

blocks of Uttar Pradesh :

82 blocks have been categorized as ‘Over-Exploited’
(where ground water extraction is >100%).

47 as ‘Critical' (where ground water extraction is >90 &
<100%),

151 as ‘Semi- Critical' (where ground water extraction is
>70 & <90%), and

540 as ‘Safe’ (where ground water extraction is <70%).

Out of 10 Urban Agglomerates, 9 have been categorized as

‘Over-exploited’ and 1 as ‘Critical’.

f) The “Rajya Bhoojal Sanrakshan Mission” started from yr

2017-18 to ensure convergence of the works of different

departments in problematic areas so as to get significant

effect on Ground water. In this Mission, all Over Exploited,

Critical, Semi-Critical blocks and rest blocks of Bundelkhand

and Vindhyan regions are covered. Under this Mission,

progress of some major works are given below (up to April,

2020)-

Name of Sti;_Llcture Ta;fget Progress

Chéck Dam

3738 2094

.
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Pond Rejuvenation/Construction 58554 26364
Farm Pond 180615 169730
Distribution of Drip/Sprinkler 107791 37086
System

g) The minor irrigation Department has constructed 5884 Check
Dams and 779 ponds and target for the current year 2020-21 is

construction of 183 Check Dams and 116 ponds.

H. Restoration of water bodies

a) That with respect to development of wetlands, the Uttar
Pradesh has been successful in getting designated 06
Wetlands from Ramsar Convention on Wetlands as Ramsar
Sites of International importance. The Secretary, Environment,
Forest and Climate Change Government of India has
congratulated the State of Uttar Pradesh for making 06 more
wetlands as part of international network of wetlands for which
the conservation and wise use of wetlands and their resources
contribute to sustainable development. Now, the State has in
all 07 wetlands notified as Ramsar sites of International
importance. The letter of Secretary, Environment, Forest and
Climate Change Government of India dated 21 February,

2020 is enclosed herewith and marked as Annexure No.-14.

b) The Environment, Forest and Climate Change Department

Government of Uttar Pradesh has identified 226 potential

W
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wetlands existing within 10 kms of the Ganga river and has
prepared a project for Conserving and Sustainably Managing
these Gangetic Floodplain Wetlands in the State. This project
has four components namely wetland inventory and
assessment, management planning, wetland monitoring and
capacity development and outreach. This project has been
sanctioned by NMCG vide letter dated 16.10.2019 and Project
has been launched in workshop held on 21.01.2020 at
Lucknow with presence of forest officials of 27 Ganga
Districts. Request has also been sent to NMCG by Uttar
Pradesh State Wetland Authority vide letter dated 18.05.2020
for release of funds for start of this project. The copies of
above mentioned letters dated 16.10.2019 & 18.05.2020 are

enclosed herewith and marked as Annexure No.-15 & 16.

I.  Monitoring and displaying of water quality

a) That U.P. Pollution Control Board is regularly monitoring the
water quality of River Ganga at 32 sampling points in Uttar
Pradesh. The monitoring reports of water quality of river
Ganga is being uploaded regularly on the UPPCB website
www.uppch.com. The monitoring data of water quality of river
Ganga of the period from December 2019 to February 2020

are enclosed herewith and marked as Annexure No.-17.

\"
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J. Afforestation and setting up of biodiversity parks

a) That massive plantation drive has been taken up for
rejuvenation of Ganga River and its tributaries in the State
with active involvement of all Government Departments, Gram
Panchayats and Farmers. Department of Environment, Forest
and Climate Change, Government of Uttar Pradesh has raised
and supplied quality seedlings free of cost to the Government
Departments, Gram Panchayats and Farmers for the
plantation drive in the year 2019. In all total 22.59 Crore
seedlings were planted in the State in 2019. The survival of
the planted seedlings is being monitored internally by the
concerned departments and by third party also. Forest Survey
of India, Dehradun has been assigned the task of monitoring
of the survival of the seedlings planted in the year 2019. In
July, 2020 the State has planned to plant 25 Crore seedlings
and all preparation for planting of seedlings including raising
of seedlings by the Department of Environment, Forest and
Climate Change, Government of Uttar Pradesh, is being

undertaken.

b) That the Environment, Forest and Climate Change
Department of Uttar Pradesh has identified the sites for

development of Bio-diversity Park in 25 districts in the main

/

25




stem Ganga and in 02 districts in Yamuna covering a total
area of 3591.984 ha. The project proposals for development
of Bio-diversity Parks are prepared under the supervision of
Prof. C.R. Babu, Former Pro Vice Chancellor, University of
Delhi/Emeritus Professor, CEMDE/ Incharge, Yamuna Bio-
diversity Park and his scientific team. The total cost of the
projects for development of Bio-diversity Parks in the above
mentioned 27 districts in the main stem Ganga and its
tributaries is Rs 32381.755 lacs. The State Mission for Clean
Ganga, Uttar Pradesh has forwarded these proposals to
National Mission for Clean Ganga, New Delhi for perusal and
consideration of approval vide its letter dated 05.12.2019.
However the NMCG has shown its limitation to fund these
projects with some observations related to the location of
proposed bio-diversity parks in the flood plains and costs
involved in the project through letter dated 13.05.2020. That it
is further submitted that the Guidelines for Biodiversity parks
is being prepared by CPCB and these projects shall be
reviewed as per the provisions of the guidelines to be issued

by CPCB. The copies of letter dated 13.05.2020 is enclosed

herewith and marked as Annexure No.-18.
g {
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K. Remediation of Chromium dump at Rania and

Khanchanpur Village near Kanpur

a) That Regarding disposal of chromium waste at

Khanchandpur, Rania, Kanpur Dehat, a meeting was held
under Chairmanship of Principal Secretary, Infrastructure and
Industrial Development, Govt of U.P. on 15-01-2020 and the

following decisions were taken :

In the DPR prepared by CPCB, in-situ disposal and
capping of chromium contaminated waste and soil is
proposed but the cost of land has not been incorporated in
the DPR. Therefore the in-situ disposal is not economically
viable and will require more time.

Shifting of waste to operational Treatment Storage
Disposal Facilities (TSDFs) of U.P., which are situated
approximately 18 Km from the contaminated storage site, is
more economical.

That the action should be taken in phased manner. In first
phase, tenders may be invited for lifting and disposal of
illegally dumped Chromium Waste as per the provisions of
Hazardous and Other Wastes (Management and

Transboundary Movement) Rules, 2016 through Treatment

Storage Disposal Facilities (TSDFs). §
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iv. Later on in second phase, disposal of contaminated soil
and remediation of contaminated ground water should be
taken up.

b) That the Infrastructure & Industrial Development Department,
U.P. has nominated UP State Industrial Development
Authority (UPSIDA) as nodal agency for the execution of work.

c) That Government of Uttar Pradesh has formed a Technical
Advisory Committee vide Government Order Dated 02 March,
2020 under the chairmanship of Secretary, Environment,
Forest and Climate Change, U.P. and comprising of the
officers of CPCB, UPPCB, UPSIDA, Public Works Department
(PWD), Medical & Health Department and Irrigation & Water
Resources Department. A district Level Monitoring Committee
has also been constituted for monitoring of execution of work
as per the provisions of the DPR under the Chairmanship of
District Magistrate, Kanpur Dehat and comprising of officers
from UPSIDA, UPPCB, CPCB, PWD, UP Jal Nigam, Medical
& Health and Irrigation & Water Resources Departments.
Copy of the said Government Order Dated 02 March, 2020 is

enclosed herewith and marked as Annexure No.-19.

d) That the meetings of Technical Advisory Committee were held
on 20.03.2020 and 14.05.2020. The Technical Committee has

approved the Bid Document presented by UPSIDA. The

/
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minutes of meeting are enclosed herewith and marked as

Annexure No.-20 & 21.

e) That UPSIDA has invited e-tenders for disposal of chromium
waste dumped near Village Khanchandpur, Rania and tender
notice has been published in the news papers on 16.05.2020.

f) That the ESCROW account has been opened by District
Magistrate Kanpur Dehat, for utilizing in restoration of the
environment and the public health. State Government has
transferred amount of Rs 23.44 Crore to the ESCROW
account on 27.03.2020.

g) That the work related to finalization of DPR, technical
evaluation of DPR, bidding etc. got hampered due to
lockdown in view of COVID-19 pandemic. Therefore, the delay
caused owing to this is requested to be condoned. The work
will be started as soon as the tenders are approved.

4. That it is further submitted that Government of Uttar Pradesh is
committed, towards ensuring compliance of orders of Hon'ble
Tribunal.

The above compliance report is being placed for

consideration of this Hon'ble Tribunal.

LUCKNOW
DATED: 11-66-2620 4
(Rajendra Kumar Tiwari)
Chief Secretary,

Government of Uttar Pradesh
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) Summaw of 36 drains i in Seqment-B Phase-l

Name of Town .

Ngo. of Drains

Name Of
S. No. - River _ _
Drains for which tapping not required (Annexure - - 10
1 |Nazibabad (Ganga 1
2 |Amroha Ganga 1
3 |Ghaziabad Ganga 1
4 |Khatauii Kali. 1
5 [Meerut Kali 1
6 (Hapur Kali 1
7 |Kanpur Ganga 1
g8 |Unnao Ganga 1
g |Sechara Ramganga 1
10 Debai (Bu[andshahar) Kali 1
Drains-alreac_iy tapped {Annexure - B) 27
1 |Kanpur ' (Ganga 13
1 Pandu - 3
2 |Anupshahar Ganga 2
3 |Bijnore |Ganga B
4 |Garhmukteshwar Ganga : 1
5. |Kannauj Ganga 3
6 {Moradabad Ganga 3
7 |Rampur Ramganga 1
Drains proposed to be tapped in on-going pmjects _ 28
(Annexure - G} - .

1 Bulandshahar Kali 12

. 2 {Hapur Kali ' 1
3 {Kanpur Pandu 2
4 |Kasgan] Kali 1
5 |Modinagar Kall - 1
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6 {Moradabad Ramganga 11 -
7 |Unnao Ganga 1
Drains prbposed_ to be tapped in sanctioned - 15
projects (Annexure -D) _
1 |Bareilly | Ramganga 3
2 |Farrukhabad Ganga 2
3 |Fatehgarh Ganga 3
4 {Meerut Kali 2
5 |Moradabad Ramganga 5
No. of balance drains to be tapped in project under 5
preparation / to be prepared (Annexure - E)
1 |Kanpur Ganga | 2
2 |Moradabad Ramganga 1
3 Hapur . Kali 1
4 |Gulaothi Kali 1
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Summary of 215 drains in Segment-B, Phase-l!

S. No. Name of Town Name Of River |. No. of Drain
Nos. of drains for which tapping not required {Annexure 14
_ G) _ '

1 Fatehpur ' Yamuna 3

2 [Kunda Ganga 3
3 |Chunar Jargo 8
Nos. of drains alfeady tapped (Annexure H) 82

1 Prayagtaj Ganga 28
. Yamuna 16

2 Mirzapur Ganga 10
3 Varanasl Ganga 19
Varuna 8

Nos. of drains proposed to be tapped in on-gaing projects a7

~ (Annexure 1) '

1 Varanasi ' Ganga 3
2 Prayagraj Ganga 14
Yamuna 5

3 Ramnagar Ganga 5
4 Mirzapur Ganga 5
5 Chunar |Ganga 14
6 Ballia Ganga ; 1
Nos. of drains proposed to be tapped in sanctioned projects 42

(Annexure J) '
1 Varanasi Ganga 1
' Varuna 6
2 |Mirzapur Ganga 12
3 Ghazipur Ganga 23
No. of balance drains to be tapped in project under 30
preparatibn / to be prepared (Annexure K}
1 |Dalmau Ganga - 9

2 |Manikpur |Ganga 5
3 Bhadahi Varuna 3
4 |Mugalsari Ganga 2
5  ISaidpur Ganga 8
6 Jamaniya Ganga 3
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| Utiar Pradesh Pollution Contro { Board
T.C-12V, Vibhuti Khand, Gomii Nagar,

: Lucknow , _ :
e No\.'.\‘ﬁgl{?fs/chf/ NCT-& 3/"22’ 2o Date: 22 Rels
| - Office Memoﬁndum - |

Whereas, in compliance of order passed by Hon'ble National Greet Tribunal dated
23082019 in OA no. 103872018 News item published in "The Asian Age” Authored by .
Sanjay Kaw Titled "CPCB to rank industrial units on poilution levels” a mechanism has been

- issued by Ministry of Envitonment, Forest and Climate Change, Government of India vide
OM. No. 22-23/2018/-IAJI(PY) Dated 31-10-2019 for Environmental Mansgement of
Critically and Severely polluted aveas, The mechanism has also been circulated by Ceniral
Pollution Control Board vide letter no, CPCB/APC-VIVCEPYNGT/2019 dated 25 -10-2019. 1t
is mentioned in the mechanism that SPCBY/PCCs may prescribe condition suggested in the
mechanism to those projects/activities of Red/Orange eategories located in CPAS/SPAs
which are not covered under EIA Notification 2006. Hon'ble National Green Tribunal
considered the matter related to remedial action for control of pollution in identified 100
polluted industrial clusters in whole of India and has passed order dated 14-11-2019. The
operative portion of the order regarding implementation of Mechanism is given below: -

v MOEF&CC vide letter dated 24/10/2019 asked CPCB fo share ihe
mechanism with the State /UT Govis: and SPCB PCCS for implementation
Accordingly, CPCBvide letter dated 25/1 0/2019 comprunicated the mechanism to the
concerned Siare /UT Govis. and SPCB/ PLCs Jor necessary action, MoEF&CC also
' asked CPCB that report vegarding CEPI and EPI assessment study may be put up to

Ministry for further deliberation, which has been done...

.7, Mechanism circulated by the CPCB by lewer dated 24.10.2019 proposes
environmental management of CPAs and SPAs and the mitigation measwres
proposed. ..... : S

_11.... The CPCB may also revise its mechanism for expansion and new activities by
red and orange category of industries in critically/ severely polluted areas consistent
with the spirit of the earlier orders of this Tvibunal and principles.of ervironmenial
low to bring down the polfution load and ensure that activities do not firther add to

suchload.. " -

Whereas, CPCB has shared the CEPl Score data sheet and list of Industrial
Aress/Clusters of each P1As of State of Uttar Pradesh namely Mathura, Kanpur, Morsdabad,
Varanasi-Mirzapur, Bulandshehar-Khurza, Firozabad, Gajraula, Agra, Ghaziabad, Noida,
Meerut, Aligarh, Sigrauli (UP & MP) .

2
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In compliance of 6rder passed by Hon'ble Natiﬂ.l_}&l ' .
to the mecharism jssued by. Ministey of Brvironment, Gov

comprising representative of CPCB end UPPCE was constituted by Member Secretary; U,P

' Poliution Gontrol Board vids OM. mo, H4g656/C-1AVGT:83/2020 dated 22012020
" segarding recommendation for laying down siringent nomms for new proposed units in
Critically and Severely potluted areas in the State of Uttar Pradesh, It was also decided by the

Committee to take suggestions from IIT Kanpur also, - ' |

Now therefore, on the basis of final reconuneﬁdaﬁoné of above mexn oned Commiittee
and in exercise of the power conferred under sub section (1) of seetion 17 of the Water

(Prevention. and Control of Polluﬁon) Act, 1974, (Act No. 6 of 1974), usider sub section(1) of

 section 17 of the Air (Prevention aud Control of Pollution) Act, 1981, (Act No. 14 of 1981),
Pollution Control Board hereby lay down following standards for stack emission, ffluent
discharge and mitigation measures to control Alr, Water & Land pollution for new

proposed/expansicn in Red and Orange category industries in above mentioned Criticallyand

Severcly polluted areas in the State of Uttar Pradesh:-

A ]
" lisied in Red and Orange category located in CPA/SPAs :
1. Emission—stahdards for Boiler:- '

S.No. | Steam generation Revised emission Ajr Pollution Control System’
capacity (ton/hour) Standard Particulate ' .
o Matter (mg/Nm’) _
1 Lessthan2 - 600 Mulﬁ—cycloneﬁ’-éntu:y
iy s . -Scrubber _
2 2 to fess than 10. 400 : Multi-cyclone/Ventury
_ K Scrubber .
3 10 to less than 15 300 | ESP/bag filter
4 . | 15 and dbove 100 ESP/bag filter: merease
_ number of fields i ESP |
However a liberty shall be there 10 introduce/switch on to cleaner fuel such ss
CNG/PNG/LPG/ Bio-ges. | -

2, All new and expansion activities shall achieve 20% reduction in source smission for
specific  criteria  pollutants by introducing - suitable pollution control
interventions/technologies. However a liberty shall be there to introduca/switch on to
cleaner fuel such as CNG/PNG/LPG/ Bio-gas, The Emission standards for Boiler
shall be as mentioned at serial no.-1 : .

b
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4.

6.

7.

8.

9.

1.

o,

Online Confimuous Bmission Monitoring System (OCEMS) shall be instelled in.all

large/medium red category industries (air pollating) and connected to SFCB and

CPCB server, - :
Bffective fugitive emission control measures, shall be imposed in the proces
transportation, packing ete. . " _ '
Transportation of materials by rail/conveyor belt, wherever feasible.. ,

Use of pst coke/furmace oil are prohibited & use of Low Sulphur Heavy Stock (LSHS)
shall be avoided. _' ' e _ '
Best Available Technology shall be used; for example, usage of Flectric Are

. Fumace/Submerged Arc Fusnsee/Induction Furnace in place of Cupola furmace.

However gas based Cupola Furnace shell be sllowed. Usage of Supercritical
technology in place of sub-critical technology. o - _
Increase of green belt cover by 40% of the total land area beyond the permissible
requirement of 33%, wherever feasible. : L
Stipulation of greenbelt outside the project. premises such as avenue plantation,
plantation in vacant areas, social forestry, ete. '

Mitigation measures to control water pollution:

Rffluent and Sewage Treatment plant of adequate capacity shall be installed & the
weated effivent shall comply with the prescribed standards for specific oriteria
poliutants under the provisions of Environment (Protection) Act, 1986.Treated
Effluent . standards for Chemical Oxygen Demand (COD), Bio-chemical Oxygen
demand (BOD) ang Total Suspended Solids (TSS) shall be as given below:-

s CODZ 150mgl
BOD < 20 mg/L.
TS$< 50 mglt.
e Tn-case of site / sector specific requirement UPPCB shall reserve the right to
~ prescribe standards for specific parameters. '
Industries such as Leather Tanneries, Textiles, Dye & Dye intermediatcs, Paper
industry, Electroplating, Pharmaceuticals, Slaughter House, Meat Processing,
Chertical manufacturing and all Red and Orange category mits in CPA/SPAs shall
ensure adoption of suitable cleaner techrologies for production and effluent freatment
s0 as to optimally reduce water consumption, waste water generation and achieve
stringent niorms with an ultimate zim to achieve Zero Liquid Discharge. Time Target

*
*

Action Plan for achieving Zero Liquid Discharge shall be submitted by praject

proponenis, :

" All new molasses based distilleries including yeast manufacturing units/inoreass i

production in existing molasses bused distilleries including yeast manufacturing units
shall achieve zero liquid discharge (ZLD by;

1. Concentrating and incinerating the spent wash. Raw / Bio-methanated spent wash to
be concentrated by MEE (minimum 45-60 % solids) and incinerated in boiler.

1. Concentrating and utilising the spent wash in bio~coraposting with press mud shall

not.be allowed.
_ % .

.qz-
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- Monitoring of groundwater quality shall be ensured in pre- and POst-monsoon sagson

in and around the industey / facility premises by laborstory approved by MoEF&CC

* Coviof India / NARL.

10-

6.

7

Valid permission/ NOC of CGWA shall be required o abstraot ground water prictto
issuance of CTO, :

Mifigation meagures to eonfrel I ang pollution: |

Inerease of green belt cover by 40% of the total Jand area beyond the-pe:uﬁsgi;ﬂg :

requirement of 33%, wherever feasible, , L
Stipulation of greenbelt outside {re Project premises such as avemue plentation,
plantation in vacant areas, socjal forestry etc,

Disposal of hazardous waste through authorized recyclcrszSDFfinciﬂeratomonly.

Dumping/disposal of waste (fly ash, slag, red mud, ete.) shall e allowed onI}" at |

designated locations approved by UPPCB. . _
Environmentally sound management of Elestronic Wiste, Plastic Waste, Solig Wasts
no adverse impact on environment, _

More siringent conditionsinorms shall be made epplicable for management of
hazardous waste on case to case basi .

Qrammad varth MarmmSAaannass
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D. . Other Conditions (Addifional)
1. Monitoring of compliance of EC conditions shall be submitted with third party aodit

gvery year. _
2, The percentage of the Corporate Environment Responsibility (CER) shall be at 1{38.51‘
. 1.5 times the slabs given in the OM no. 22-65/2017-1A.H dated 01.05.2018 for SPA

and 2 times for CPA, in case of Bavironmental Clearance. -

E.  Mechanism Developed by CPCE

The mechanism developed by Central Pollution Conttol Boaxd regarding stringent
norms for new proposed/expansion in units in Critically and Severely polluted arcas in the
State of Uttar Pradesh in compliance of order passed by Hon'ble National Green Tribumnal
dated 14.11.2019 in OA rio. 1038/2018 shall be applicsble on projects in CPA/SPAs.

- Note: The above stondards and mitigafion measures shall corne into force on the date of the

issuance of the Office Memorandum, _
_ S . m., . _
_ _ Meniber Seoretary
Copy :- for information and necessary action please. : _
Govt. of India, Indira

1. Secretary, Environment, Forest & Climate Chenge,
‘Paryavaran Bhawan, Jor Bagh Road,New Delhi, 110003, o
2. Principal Secretary, Bavironment, Forest & Climate Change, Govt. of U.P., -

Lucknow, :
Principal Secretary, Infrastructure and Industrial Development, Govt. of U.P.,

Lucknow. . _ .
Member Secretary, Central Pollution Control Board, Delhi, Parivesh Bhawan,

Rast Arjun Nagar, Delhi. _

PS to Chairman, U.P. Pollution Control Board, Lucknow. _

'Managing Director, U. P. State Industrial Development Authority, Kanpur.,

District Magistrate, Mathura, Kanpur, Moradabad, Varanssi, Mirzapur,

Bulandshahar, Firozabad, Amroha, Agra, Ghaziabad, G.B. Nagar, Meemt,

Aligarh and Sonebhadra. ' \

8. Director, Environment, Governiment of Uttar Pradesh, Lucknow. :

9, Member Secretary, State Level Environment Impact Assessment Authority, -
Lucknow. : '

10, Regional Director, Zonal Office, Central Pollution Control Board, Lucknos.

11. All Chief Bovitonmental Officer/Regional Offfcer/ U.P. Potlution Control
Board. ‘ : -

12. Law Officer-1, U.P. Pollution Control Borad, Lucknow.

13. Webmaster, U. P. Pollution Control Borad, Lucknow.

14, Guard File. |

L b,

3.

>

Pl L




) v o | /:\hwexu*\re, ~ %
S : _Uti"*_.Pracicﬁhi?»{}iiutwmCﬁntmi Hoazé —

' '{a : }c.-_ -xar%s and suggcxmus fmm zﬂ[ pm%n& hke}y tf) e afi@cted th crebv wﬁhm A pﬁriqﬁ L}f___ %
‘ 'é“l}&‘f}‘(&m the dafe on which.copies ofdraft were made available to the publie, :
And W herc,u& Gpw& of e draf" were made available to l:he publie en dated :

An(.i whertus, ai] ebmcﬁons zmd augge%‘twns received from. al! -efs@m E’mﬂ o
<}tﬂj&ﬁhf}1d31,b i PESpOTEY o the draft have hean duly considered b)« {LP. Pe][umm f‘ontml e
Board. _
. Wow therefore, Iin compliance of notilteation 110..—53,(}. HEY dafed ’0-1-_—'@1"—:2"&11?}5- :aa"’f
Ministry of Environment, Forest and Climate Change, Government of India regarding Tglet
. Qualu}? Standards for Comuion Efffuent Treatment Plant (CETP) and by eden se- of the
- powds cbnferred ander chuse: (M)- o’f nl.ub?hahan "&ﬁ&cc’tibﬂ 17 of the: Wit ' 2
anil Contral of PoRution) 2, . ¥ . Postid
heteby presedibes T anriers units PETP Ouitlet & Hittet Quahty Stapdards. for C@mmv:m Eiftuens
T rmtmum Plant (3% MLD CETP), Jajman, Kanpor as below: : :

General Paramefers | Upto §6-motiths from the After 66 meuf] .
| date of no@ii‘mtmn n(}ﬁf’mhnn o
i N
I’E‘TPmEﬂef | CETP et | P‘L'FP ﬁu‘t}tzt -
o & pdbar ey | “\,} at
"Eithdry of: tamrery - Fanndry )
Chawnel | effineni with Channel .eﬂ‘lwcat Twith
-before | domestic befors domiestie
mising with | sewsgein | mixiug with | sevagein - |
dontoestic ratio of 1:3) demustic | raticofEBY -
sewage ) | sewags ' "
. Standards | Standards Standards
pi o COESR f . BSBL [ 6590
| Total Suspended Solids o0 600 600 60 |
’I“ofal Chenrings R TT A | 10 R
AN valucs are mgAft, mccpt pH* {,alem g T cmper‘iturr: :
Nite-

wall eoitie into. Faroe om thedate of e OFEEE
eth,e:: af the ‘mmde Df disposaé '

J- Theghove prescribed stamhrd's-;s
2+ These standards are apphcabia firs
3 Bt Wil be fhe reepunsibil
PETP a3 to ensurg that the'e .
outlet of PRTP ¢ apm@d o“f'si;\ mcmtln fmm dats of publication ok‘ ﬂi:s‘r SE.
4 W s the responsibility of CETP member tannety units to sdopt cie'merfﬂreen

tochnology to redues the total dissolved solid af souree.

- ' , _ \zicmbc:r Seorotar i
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Uttar Prdc"fe';«h Pollution Cﬁntwl Board
"{_ TC LAV Vbl Kh

haiid, Gonrti Nagar, anicnaw _
TR V"ﬂ! B‘. }2&!3 | Date ;. .27

[...

' Lmimowq th&..ﬁav@ﬁmr 2019

:Whereas, @ slyaft f‘m F‘EYT*P Outlet & Inlel- Quality: Standards for Iann&ry «QE;
S Umm’u WS pubhs{le'i arisg nw, HA2290/C2/50 78/ CBTI/2019, dated 03.10.2 o
e sas and suggestions from alf parsons Tikely to be aifected thereby within 2 period o€15

e tfie dater o whih copiesof duaft were made available to the public, )
- Arzd whiress, m}?l&‘? of the draft “were made available to the publlc on Eiateg

“Now terelore. i C'omjj-lias1ce of notification no.-8.0, 4(R) dated - O']»m'iZ@'}-é_- o .
Ministry of Enviromment, Forest and Chmate Change, Government of India regaiding Inlet
QU"IJ '[f}r Smndards fm Common il fﬂucn[‘ ’l"ré'umeat Plasst ((‘ (N 'f P) and in ﬂxélclsq-- of the

Tretmont Plaat (CL“]"“F} ETP B, Uriiso as belosrs

Gensral Parnmeters Upio 0§ nmnﬁts from’ After 06 mouths of -
B { the datenfaotification nofification dute :
PETF | CHEIP PETP CETP |
oudet 1 imbet b putlet - jgdet o |

T Standnids. | Standards | Standerds | Sta

i T ese0 | 6590 | 6590
| Total Sispended Solids | 600 | 600 600
“Total Chromium Looas 13 i0 10

Allvalues are mg/lt. except ;JH Coloer and Temperature,
Noie-

1- The above prescribed: stundards shall come freto force on the date of the Office Oré'er N
2. These standaids wepplicable irrespeckive-of; the. mode 01“ dasposai '
3~ Irshalf be the ol pons Sf ffs
Treatment Plant o 4 ik o

4= Tt will be the an,sponmhihty of ll mdmc[ual 1.8!]['1{:!“)’ units o unpmve/ahgm%ﬁﬁh'eif
PETP as to ensure that the cencentration of Tofal Cr. does not exceed 10 mg/l. ufthe

- outies of PETP after o period of six monihs from date of publication of this Order, -
5- It is the responsibility of CETP mémber. tannery. units % adopt ﬁieau
technolagy fo-reduce: the wm[ dit;sal‘ved soitd-at Souree. '

By Ordes,
Member Secretiry |

-qs-
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. Armex Lh’e —

qdesh Paﬁim 3 Control Board L

; Jiand, Comti Magar, Lyckn

=T vl fanio Date |
Qifice Drder

2 _ﬁ'ﬂyémbcmzﬂi?

'! Bediiuts

Lw;kmm*

- Whmaﬂs A iz HDE for ’PI"I‘P Guilu sy In¥~i Qu‘thiy Brandards for Tamwry CETP, & fle»-E' R
Unngo was published bearing no. H43292/C-2/8a-73/CETP2019, dated 03.10.2019, inviting ‘
-objections and svggestions. from all persons likely o be affected thereby withive péitod.of 15 - - 7
: ays from the date on which-coples of drafl were made available to the publie. Sl
' Amd whereas, copqes of the ﬂr&ft were made avatlable to the pu%:sha on dﬂtuzi S

- s whm:as,‘-_' all™: abjecnons antt swgestwm reveived frcam aft p*er:m?ﬁrs ﬁn.-. R
---staku]i@iﬁﬁrn inr resporise fo the dindl have béeiy duly considered by U.P. "P::sﬂutran Conttol -
Board.

. Now therefore, i complianee @f potifieation ne.-5.0. 4(E) dated G}-{}['—' Wbt :'_
‘Nfllli.&t‘i'}’ of Bnvironment, Forest and Climate Change, Government of Indfa regarding 11Iet
Quality Standards for (“mmmon Effluent-Teeatment Plant (CETT) and i exi : o
- paveers eoriferred ynler clabse (M) i siibesection (1) ofsection 17 of the’ Water '
and Conlrol of Po 1974, (At No. 6 of 1974), UP. Pollutioh Cojitiol Board.
~hérely presorlbes Taiihecy astits PETPCutlet & Infer Qnalﬁy Standards for Comm&bn Biflient
Treatment Plant {CETP) LT, Sile-2, Unimo as below: : .

i~k

General Par: meters Upto 85 months from After 86 miﬂ:s‘ f)‘i" -
‘ the date of natification notification e!ate -
© PETP CEYP - PETP 5 [N o
Glﬁﬂﬂf inlet gutlet
| I8 tm 6.3-9.0 6.5-9.0 - |
Total Suspended-Sotids | 600 600 600 BU
Tatal Chromium 13 15 10 g

- valuos arem gfit ﬂlﬂ..ﬁpl pil, Colour aid Fempeyatare.
| Mote-

rax gt B o T

cy

1- The above pwscnb&:d sf&md'\.rcltf shall ecome Info fotte o the: date of The O .ﬁmé Ofdm
2- These staridacdsarei applicable i sspactive ofthe mode-of disposal. S
3= Tt stiafl be-the eollestive responsitility of allthe member units of Gomyian: Eff’ﬂucma e
Treatment Phant fo achieve the preseribed inlet standards of the CETP. : o
4. Tt will be the responsibility of all individual tannery units to improvielauguiedt théﬂr. T
PETP as to éhsire that the concentration of Total Cr. does not excced
outlet of PETP afier a period of six-months from date of publication of &
5- I is the responsibilily of CETP member tamiery units 10 adopt cleanerfgreen
mhnolegy to reduce the fofal dissolvedsolid at source.

Menmber Qecretavy

-q*,-
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Uttar Pradesl Pollotion Control Bosard

T
2 :l\|2m.,_'_‘ . C“:?‘/Tf){-lu.'tlio Lizﬁig D}].te 2 rasacain .x.';-o e
Olfice Order .
Lucknow, the Di:December, 2018

Whe_i'tulS. A drall for Inlet Quality Standueds for Textile CETP was published bearing 0.
Textile/102/18-tnlet. CETF, dnied 23-03-2018; invitlug objections and suggestions from all

hetsons likely to be affected thereby witliin 1 péflod of one month from the date on which.

copies-of draltwere made available (o the public. .
And whereas, copies of the draft were made available to (he public on dated 23-03-2013.

And whereas, alt objections and sugpestions received from afl persons and stakehelders
inresponse to the draft have been duly considered by U.P. Pollution Control Board. _
. Now therefore, in compliance of notification n0.-8,0. #E) dated ~ 01-01-201 6 of
Ministry of Environment, Forest and Climate Change, Government of India regarding Jnlet
Quality Standards: for Conunon Effluent Treatment Plant (CETP) and in exercise of the powers
conferred. under clause: (V) of sub-section (1) of sestion 17 of the Water (Praveition and
Control of Pollution) Act, 974, (Act No. & of 1974), U.P, Pollution Control Board hereby
prescribes Inlet Quality Standards for Common Effluent Treatment Plant for Textile Sector in

OLR & LC-12V, Vibhufi Khait, Gomiti Nagat: Lucknow (2.~ 1 P

the State of Utter Pradesh as below:
. ’ Inlet Efffuent Quality Stancards for CETP

All values are in milligranylitce exeept pT, Colour (PCUY and SAR.

Nofe- 1- The above prescribed standards shail come into force with effect from date of
publication. _ .
2- These standards are applicable Iriespective of the mode of disposal. )
3- 1t shall be the coliective responsibility of all the member vnits of Common Effluent

Treatment Plant to-achieve the prescribed inlet standards, _
- [, o '. i
- Ey Order,

Me@ilbler Secretary

-q&.

Apparel Bhadohi UESIDC Industrial CETE,
Park, Industrial Textiie Area, Bite- | Pilkhuwa, |
Tranica | Development | Complex, | A, NMathura | Hapur
City,Phiase- | Authority, | Reoma,
1&2, | Bhindahi, | Kenpur
‘. Ghazisbad | Varanasi
1 2 - 3 _ 4 3 6
{encral Parameters
{ pH 4,5-5.0 5.5-11.5 6.0-9.0 5.0-8.0 5.5.5.08
Colour, P.C.U (Platinum 350-400 350-400 350-400 | - 350-400 350-400 |
Cobults Units) .
Terrperatore “C ' 20-35 1 2035 2045 | 2035 | 2635
Qit-& Grease 25 ; El 30 30 o d@s
Total Suspended Solids 300 300 - 40D 300 350
Biological Oxygen Demand 600 350 400 350 600
(B.0:D.) '
Chemical Oxygen Demand " oo | 700 500 - 800 00 -
{C.0.D) ] -
F.EJ_&e‘H Disolved Solids As per .naliﬁc_atiun no, S.Q4(E) dated 01-01-2016 of MoEF & CC.
Ammanical Nitrogen {As N) 50 T 50 50 50 50
Sodium Absarption Ratio % 26 26 26 26
{SAR) i .
Specific Parantetors
Total Chromium (as Cr) 2 , 2 2 2 2
Sulphide (as 8) _ 2 2 -2 2 2
Phenolic.-Compounds {as 5. § 5 ' 3 5
CeHs0H) :

41
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33281 ﬂ M A mﬁNﬁ T

/c«f/t;"eaz 4.2/’2 020

.fﬂceMem&ra_ dom -

+ b diaft Office Msmoraridiom No. G-29840/08/draf rmﬁcauwzf 19 Date
ardmg standards f@r aclnevmg Zsro qumd Dzsoha:rge in Distf lerisg

_'"_'.:frem the date ot which copies of draft were made available to the public,

Pmdesh P@liuuan {l‘@m} Bsatd haraby p‘r@scnbe% standar&s for achxwmg. Zeéro- Biguid

 Disohax ge for Distillery stotol:as below-

Al 6w molasses based Distifleries including yeast manufacturing nmitsfinerease fn
-yeast maﬂﬁfacmmg----ums shr{ﬂ. .

production in existing roclasses based distilleries inchudin
achieve zero Hauid discharge (ZLD) by;.
L Concewtrating and incinerating the spent wash, R&w / Bio-methanated Spe;it wash to
be concenirated by Mulfi Bffsct Evaporator (M;EE) {minimum 45-60 % smhﬁs) and
incinerated 3 i hoiler.

I Concentrating and uuhsmg the spe;nt wash i3 Bm~cmnpasmza & wikth f’ress mu 4 Shall

ast be aliawcd

Note: The above prescribed staridards sﬁfaﬂ corie int force on the . date of ﬁhe insiavee of e

the Ofﬁce Memoranduy, : /

Member Secretary

Capy - for information and necessary actionpleass.

1. Exeise Commissioner, Uttar Pradesh, Prayvagiay, o

2. Under Secretary, Environment, Porest & Climate Change, Govt. of UP ;
- Lucknow.

3. Member Secretary, Ceptrai Pollution Control Board, Deltii,

Ao All Chief Environmental Gfficer/Regional Officer, TP, Pollution Control
Board. -

5. Webmaster, U. P, Pollution Control Bovad, Lmkﬁow,-

desh Pollution Conteol Board A’\‘W‘) ex uve_ - i 2

B saggemcins ﬁﬂm ali persons hkely to hc affeoted 'the:rcby wﬂhm a penad af one month -

And Wheleas aIE oh-‘-‘ctx@ns and suvgestmns zecewed fmm aﬁ.

et e ur b N——
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- 0.A. No. 200/2014 M.C. Mehta v/s Union of India

Discharge in River Ganga-upto April 2020 AWY} ey l-!'*é _ 1 3 5
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IDENTIFICATION AND NOTIFICATION OF FLOOD

PLAIN ZONE

For phase-1, identification of flood plain zone report has already

been submitted to Honb'l NGT

. Notification for identification of flood plain zone based on above

report is under process.

. Due to Covid-19 epidemic, the works related to demarcation and

fixing of boundary pillars of the flood plain zone will be rescheduled

aﬁer the lockdown.

. Budget provision has been made in ﬁnanc1a1 year 2020-21 for

permanent- demarcation of flood plam zone by stonepillers at the

ground physicaily.
18 drains directly falling in River Ganga from Haridwar to Unnao

segment-B have been cleaned already and E-flow is maintained

accordmgly

. For phase-2, identification of flood plain zone by Centlal Water

- Commission is under process.
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SEORETARY.

) BT e uwmzimﬁmm
o Bhen ﬁ*“‘» e R S PSTRYOF ENVIRGHENT, FOREST AHD
hé%i @%ﬁ?sm
_»««»w*‘“ ﬁ»@.ffﬁ» é“ﬁﬁﬁiﬁfiﬁfﬁﬁigwﬁﬁfm . Dated: 21% Febriary, 2020

ﬁfﬁ; Bean RK,

! am pleased to inform vou that the Rasmar Convention on Weétlanids
has designated 10 new 'w ﬂamds om India as Ramsar sites of International
B2 trmivrien ités from Indin bringing the

‘tﬁ“talmmber of me"mim. n india now aﬁ: .5’?’ flist enclosed]. .

_-gggi
M ‘g&'ﬁ% %ﬁgﬁ
Nawataganj, Samean, Samaspur, ?*ma{ﬁ Arga, Sarsa Nawar Jheel- am;%

3 m‘&
= Sandl from your State alse Sgore-in this Hst for which this Ministry would

ety means that this sile P F s

like o congratulate you, This el
24) }/ international networl of. wetlands for which the conservation and wise use
RS af wmande: and thelr reSouress contribate 1o sustainable development.

-;f

4 "'} é‘i, copy of c&mi‘fc’:&wﬁ of their designation issued by, the Ramsar
Secretarial are also attached. We hope that under your stewardship, the

2 comseTyation Mmeasures of this site will be. given top priority: Detalls of

| declatativn of new Ramsar sites is already available on Ramsa: wgbsate‘
&ﬁa&? nglgtpsf A ramsar.org. OR hitpsy// rsis.ramsar.org,

5 .« ﬁ; st you all success in your efforts in conserving these sitsy

Hid

R T n%‘i"\
e ey ROB. wa&n
- Chief Secrotary
Government of Uttar Pradash.
1t Bloor, Rovm Ne. 116,
Lol Bahudur Shastr} B‘tsaw:;m
Uttar Pradesh Secretarial,
Lacknow - 226 001
Email: csup@nicin

T o e e, o 4, 7 Rediainand sy Bussite, PHRRes, <

Tl mmww@ammxmu FOAT, T DENAT M, fﬁf‘}mémiﬁﬂﬁm Fex dmﬁmﬁmﬁ
’é«mﬂ  ppuad Tt Y D aiRgtin.
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st of Romsar Sites in India

Nawme ot Ramar site

Siate

A in

1 hectare: |

Bate of
designation

Coordinutes

Ashtamudi Wetland

1 Kersla

AT

YOAIR2002

GE SN (I E |

Bras Conservation
Regerve

Punjab

$.429

26092015

FIOZ3N O75°IVE |

Bhitarkamba
Mangzm BS

Cidisha

G5 000

F9ra82002

20°30'N (86" 348

m*i}j Wathand

| Bél_‘a%ya

Pradesh

1OIa872002

VI TINTTRIE |

' -'ﬁ-_‘hana!i—:;ftaﬁ Wetland

Hisnchat
Pradesh

7

1 081172003

T 07TE

Chilika Lake

Cuiisha

RS

§121071981

T9°4 7N G851 |

Deapor Beel

- Assgnr

14,000

TR0

26°TNO013HE

Fast Caloutta W &tfcmds

West
Bez‘agg.l

12,500

TOrRr2006%

[ 22527 QREITE

T Harike 1Lake

Purjab

4,100

1375371590

I IZN 0750 1Y |

Hokepa Wettand

Jarvne &

 Kaghmir

1,373

6871172605

3A5D4N 074992

U ianih,

' an;aba

22012002

TI2a N7 a2 E |

Kmtaﬁw Natioral

- Fegasthan

THIATT08]

27°13° OTPSTE |

K.&s%_pur-ﬁﬁi’aémi-

Coimmity Reserve

Punjab

262019

(305N 095509 E |

Kallery Lake

yrT

o0, T

THIOREG02

TOPATNORIMZE |

bk Lok 1M

| Maniper

'“36 00

2‘3;‘%9’ 1908

24P IEN {J%"%E’QG:.

“Falsarovar

i"{""u inal

R

2470972012

126N D702 |

Nandur
Madhameshwar

_ Mahﬁrﬁshtr

4

1437

2 if(}{if’{}l@

| 20°01™N 874°06%8

Nangal Wildlife
Sanctuary

I Pu nj-ab

3138

JAFHI0LG

197 Mawabpanh Bird

755

50019

| 2673 @ 080739

Sunetunry,

£

1208

TEEEN DRSO |

' W{kihfr. anﬂ H:rd
Sanuiuary

36,500

TO/ORIG02

T ToR 079°37E |

ST TN OT6°0AE

Poniy Dam Lake

]f‘_ﬂimztch&i.
Pradesh

15,662

16082002

T Remiks Wetland

| Mfengchal
{ Pradesh

55

T heE

AN 77278

| Topar

{ Puniab

1364

FI113002

319014 076°30°E

Rudrasapar Lake

{ Tripura

240

(RS 172005

2ERNDE PR

-Samﬁﬂ Biwd Suncruary

- Lty

Pradesh

5%

ORTRH01S

F7o00°N 079" HIE

f-'-_IOS'--

Ty

o R Pk T e B o o AT A Sl
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Leardiuny

Littar

Pradesh

735

e IC

g 25@ 3;}(& GE, 1 “‘Eyﬁ |

Gambhar La ke

| Rojagthan

24,066

AR5 990

200N 0757008

T Sandi Bird Sanctyuary

Littar
Prudesh

BN

2E0952049

TTISNOT9°SSE

Sargai Nawar Jheel

Littar

 Bradash -

5.3 S

19705/2819

FEREN WE |

T T Sasthamiconta Lake

Kerila

1378

TO/08/2002

OG0T 16 AT |

Sundastan Weued

West

| Reng

337000

aBi01/2019

31E4GN ORS42E

| Surinsar-Mansar Toakes

lsmrng &

Kashmir

§50

D871 172005

32945 N 075 138

Tsqmutit

JamiL
Woaghivic

12000

19/0872002

55eSAN QT8I0 |

Lid]
A

. 1 Upper Ganga River

Ustar

35590

B8 17003

TN T8 12T |

T, | Vembamad-Kob

Wettand

Kapala

TTET530

1SI0R73002

SN G165 E.

EYR

Wolar Lake

T iammu &

Kashomir

18960

33/03/1990

i

TAo 16N O74°35°E |

 Total Aren

' ;;.,Q:ﬁ‘?,%& ﬁeﬁsﬁre&

MR Montreus Record
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File No, T-E-16015/27/2018/-GKC-NMCG
National Mission for Clean Ganga -
_Department of Water Resource, River Development and Ganga Rejuvenation
Government of indig .
1% Floor,
Majar Dhyan Chand National Stadium
India Gate, New Delhi~ 110002

Ads ’
Dated:[g October, 2019
To |

Project Director,

State Mission for Clean Ganga-UP {SPMG-UP)

Plot NO-18, §ect_or-?. Gomti Nagar Extension,

Lucknow, - 226010

Sub:  Administrative Approval and Expenditure Sanction for the project proposai Submitted by
Uttar Pradesh State Wetlands Authority, Uttar Pradesh on "Conserving and Sustainably
Managing Gangetic Floodplain Wetlands of Uttar Pradesh” approved under the “Nememi
Ganga” Programme at 2 cost of Rs. 415.785 lakh [Rs. Four hundred fifteen takhs and seventy
eight thousand five hundred only] for one year,

Sir, ‘ ) -
| am directed to.canvey the grant of Administrative Apprnvél and Expenditure Sanction [AASES)
for the project proposel of “Conserving and Sustainably Managing Gangsatic Floodplain Wetlands of
Uttsr Pradesh” under the “Nomami Gangq” assisted National Ganga River Basin ?mject 8t a cost of Rs,
415.785 lakh (Rs. Four hundred Fifteen lakhs and seventy elght thousand five hundred only) for
systematic and comprehensive conservation and management of Gangetic flocdplain wetlands of UL.P
within buffer of 5 and 10 km on each side frem the main channel flood plain of river Ganga in the 27
Ganga River bank districts in the State of Uttar Pradash with 100% fundihg under the central assistance
with the following major project compongnts:

2. State Mission for Clean Ganga-Uttar Pradesh [SMCG-UP} will be the implementing agency and Uttar
Pradesh Stafe Wetland Authority will be the Executing Agency of the project.

1. The summary of cost of the proposal is given in Annexure-l with 100% funding under the “Namami
Gange” assisted Nationat Ganga Plan, '

4, The project detalls are as following:

Project name Compohants Cost {Rs.) | Duration of the

B ' : profect . '
Conserving and + Wetland inventory and assessment. 415.785 |akh Rs. -~ Ore year
Sustainably o Wetlands management planning, Four hundred fifteen ; o
Managing Gangetic |+ * Wetlands monitoring lakhs and seventy fas specified in
Floodplain Wetlands . capacity deveiopment and outreach | eight thous'and five para “_3°fthe
of Uttar Pradesh ' hundred only) sanction)
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» Thi oblective of the project proposal eniitied “Conserving and Sustainably Managing Gangetic
Flootiplain Wetlands of Uttar Pradesh” is ‘effective manggement of floodplain.wetiands in River
Gangz'ludis_trlcts to ensure sustained provision of wide ranging ecosystem services naturally
provided by these ecosystems and securing diverse habitats. - .

» The present proposal has been prepared by Uttar Pradesh State Wetlands-Authority, Uttar
Pradesh, The Uttar Pradesh State Wetlands Authority and APCCF of the State will be the
executing agency for the implementation of the project under the Supervision of State Mission '
Director, SMCG-UP. :

> The project is proposed to be implemehted along the buffer area of 5 and 10 km on each side
fromi the main channel of river Ganga in the 27 Ganga River bank districts in the State of Uttar
Pradesh. ’ ' '

Physical target: .

Numbar of Wetlands upto 5 Km. and 10 Krn on each side along River Ganga in Uttar Pradash

Districk 05 Km.. - 10 Km. Total

5.No.
i Aligarh 3 3 3
2 Allahabad G| a 14
3 Amroha 41 4 8
4 Bailia 4 7 11
5 7] Bifrior 4 5
& . | Budaun 4 3
7 Bulangdshahar 4 2 5
8 Chandauil 2 3 5
9 | Farrukhabad . 5 6 11
10 | Fatehpur 5| -7 12t
‘11 | Ghazipur ei 7 13
GOty e et pe t gt 8 s g

15 Kashirarm Nagar
16 | Kaushambi

17 Meeryt -

18- | Mirzapur

18 | Muzaffarnagar

" 20 | Panchsheel Nagar

21 i Pratapgarh

22 | Raebareli

oo [o f B (W e (o [ro fon | saBlE

12 [ . 2b
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23 Sambhal 2 2
24 Sant Ravidas Nagar 2 3 ]
- 25 1 Shahjghanpur 2 4 b
26 | Unnao ) 6 g 14
27 | Maranasi q 4 i.
Total . 101 125 226

> The overall gutcome of this project with measurable indicator is as follows:

Qutcomes

Indicators

Means of verification

1. Aninventory of floodplain

wetlands is established

+  \Wetlands maps at 1: 10,000

scale -

+  Rapid Wetlands Ecosystem

Services Assessment for
wetlands and wetlands

L]

Ground validation of maps
Ecosystem Services Assessment
Synthesis Report

cpraplexes
2. Wetlands prioritized for o List of priority wetlends along +  Concurrence of prioritization
restoration based on thair rolein with cizar prioritization rationale rationale with the objectives of
local water sgeurity and Ganga Vision
augmentation of river flows *  Agreement of State Wetlands
Authorities on the priority fist
3. Praposals for notification under «  DBrief dotuments are prepared s Brief documents along with GIS
Wetlands (Conservation and " and vetted by the State “maps of weatlands boundary and
Menagement) Rules, 2017 is Government zorie of influence
completed ' +  Draft notifications
. Stakeholder led rnanagemaent v Wetlands restaration plan *»  Management plan quality in terms
. Plans for éll'p_riority wetlands outlining: of comprehensiveness and
o  Status and trends in wetlands alignment with Ganga Vision
o Drivers of degradation «  Engzgement of stakeholders.in
¢ Management goal and management planning process .
purpose _ »  Feasibility of implementation
o Components and action plan arrangements )
o Investrnent need . Sufficiency of manitoring and
© Implementation evalualion arrangements
arrangements v Convergence with devalopmental
o Monpitoring and evaluation Programming
- . plan X
5, ‘Wetlands ecosystem health card | v Wetlaad srosystem heaith . Methods document

for all priority wetlands based on
baseline data for each wetland.
This may assimilate the available
information in EHC For Chilka,
which has been deyeloped and is

report card methods document

¢ First ecosystem health cards

publishad within the project .
duration

Wetlands ecosystem health cards

being implernentead.
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e Projéct will be impiemented over a period of ane yéar as specified in _para & below and the funds
wifl be swtably allocated to complete the pro;ect ina ttmelv manner o 1mp|ement the actmtles
listed in Statement of Proposal. :

Timeling

» Collation of existing dataseis
1+ Wetlands inventory
Rapid Wettands ecosystenr services assessment

Preaparation of bricf documents
Management planhing

e mmmm o hemm w4 et mmmmarmime e e = v Ceons S a S e s e e e mnmban amamm—

- lategrated Wetlands [nveniory Assessmenl & donitoring System
1 Boosystem Fleaith Report Card

Third Party Appraisal (TFA) of the project has been done b? Adviser, MoEF&CC and the observations

of the TPA have been incorporated in the project proposal. The observations of TPA and their’

compliance are listed in Annexure-fl.

The studies and wotks to be implemented unider the project will be monitored by a Comemiltee
under Director General, NMCG which will be constituted by' NMCG. The Corhmittee, with mandate
for effective and coordinated implementation, will also guide and supervise the work of
infrastructure upgradation including strengthening of GIS lzboratory to be implemgnted under the

project.

Admimistrative Approval and Expenditure Sanction for the project is granted subjected to the
conditiohs as per Annexure-ll,

The period of completion of the propnsa'l under "Cunsarvi.ng"and Sustainably Managing Gangetic
Fioodplain Watiands of Uttar Pradesh” will be for one vear and up to 31* December 2020, till when
Namami Gange scheme is presenthf sanctioned.

The . NMCG(Government of India reserves the right to withdraw the sanction at any stage, if itls
convinced that the fund has not been propery utilized or approprlate progress is not being mads. .
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ID In case of viokation of any of the conditions of the grant or in case of closure or dissolution of the
grantee organization, the Central Government shalf take possession of all the assets of the
grganization acquired out -of the Goverriment grants and use them in any manner deemed.
appmpnate or to recover from the organization the value of such assets at its dlscretlon : .

11. This is issued based on the recommendation of the 23" Executive committee {EC}"me'eting cf'the'
National Mission for Clean Ganga {NMCG) held on 30 July, 2019 and under the approval of ED
(finance} vide dy. no. 1379, dated 29/07/2019 and DG, NMCG vide dy. no. 2772, dated 29/07/2019.

-+

Yours faithfully,

PRI

(Binod Kumar)
Dirgctor, NMCG

Copy forwarded for mfr:rrmat:on and necessary actjon to:-

1}
2}

3}
4)
5)
6)

Chairman, State Wetland Authority Uttar Pradesh, Govérnment of Uttar Pradesh 17, Rana
Pratap Marg, Lucknow, Uttar Pradesh

PS to Secretary, Department of Water Respurces, River Development & Ga nga Re;uvenat!on
Mifnistry of fal Shakti, Government of India .

PS to Secretary, MOEF&CC, Government of india

PS5 to Director General, NMCG

Executive Director {Admin/Finance/Technical/Projects), NMCG

Sanction Folder /Guard File/Computer Cell, NRCD/MIS, NMCG: .

Qu-t-m
{Binod Kumar] o

Director, NIVICG
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Annexure-l

o Summar'y of cast of the project prnpdsal Submitted by Uttar Pradesh State Wetlands Authority, Uttar
pradesh on “Conserving and Sustainably Managing Gangetic Floodplain Wetlands of Uttar Pradesh"
under the “Nemami Ganga” assisted National Ganga River Basin Project,

The overall financial outlay for the approved proposal is INR 415.785 Lakhs [Rs. Four hundred fifteen lakhs and

seventy eight thousand five hundred anly] as per the detalls provided below

-\\Q-

Project Proposal Costs .
. : . _ {Rs. In thousands)
Compo | Component Staff | Dataand | Consult | Publica | Travel Works | [nfrastru | Totel
nent Consumae | ants tions hop ctu}g
Na. . bles '
1 WETLAND INVENTORY AND ASSESSMENT
L1 Coilatlon of existing 360 300
datasats _
1.2 Wetland inventory 600 800 800 250 150 2600
13 Rapid Watlands Ecosystem | 300 200 100 250 1450
Services Assessment ) ' '
1.4 Preparation ol brief 600 400 500 500G 2060
documents
2 WETLAND MANAGEMENT PLANNING .
2.1 Management planning | 800 | ["1500 [ 1000 | "so0 | 300 | 4100
3 WETLAND MONITORING .
it Development of an 6O0 500 1100
Integrated Wetlands
Inventory Aésesment and
Monitoring System '
3.2 Eposystem Heaith Report 400 300 250 150 1100
’ Card _ ’
4 CAPACITY DEVELOPMENT AND QUTREACH
4.1 Enhancerment of the GIS 4800 4700 500 1000 1000 11700, 23700
Lab of the Departmeant
4,2 Capacity Building of the 400 400
Forest Managers /
Stakeholders )
4.3 adrministrative Expenditures @ 3675
10% '
44 | Recruitment of 1080 1080
resaarchers — 6 no. @
30000 each for 6 months
5 INCIDENTALS o 735
Total 9480 5900 3600 ‘2400 2750 2000 13700 41578.5
Papge 6 of 10
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Annexure-lf

-~

Conditions on Administrative Approval and Expenditure Sanctfon for the project propasal Submitted
ty Uttar Pradash Staté Wetlands Autharity, Uttar Pradesh on "Conserving and Sustainably Managing
" Gangetlc Floodplain Wetlands of Uttar Pradesh” approved under the “Namanmi Ganga” Programma
for one year. . :

1.

vi.
vii.

. vl

zeneral Conditions:

SMCG-UP will be the 1mplementmg agency and the Uttar Pradesh State Wetland authority.
will be the Executing Agency of the project and shail be responsible for effective
implementation of the project under the supervision of SMCG-UP.

The Centraf government will bear 100 percent cost of the preject.

Progress of inplementation of the project shall be closely monitered by NMCG, so as to
&nsure that the project is completed within the stipulated periad of time, Executing Agency
need to report the progress of implementation (both physical and financlal progress
inctuding fund utilization certificate) on regular basis (quarterly or as spedﬂed by
Eommittee) to NMCG and SMCG-UP.

The reporting arrangerrient shall be on quarterly basis. The Quarterly Physical Progress

Report (QPPE) shall be submitted by the 6" day of the month with detailed aciivities
performed during the quarter with photographs followed by a detalled final report at the
end of the project by Executing Agency to NMCG and SPMG-UP, format of QPPR is given in

Annaxure-fl[,

The Uttar Pradesh State Wetland Authority need to follow all the abservation of NMCG, and
Third Party Inspection {TP1] agency, if any, during tha project-implementation. .

The Project will npt have any commercial proposition other than what has been mentioned
in the AA&ES.

- Any additionat wark relevant for the Noemami Gonge programme can be conmdered with the

prior approval of the NMCG-& SPMG-UP.

Stast that may be employed for preparatmn execution or operation of the programme by
the Exetuting Agency are not to be treated as emplo-{ees ‘of the NMCG or SPMG-UP. The
deployment of such staff at the time of camgpletion or termination of the project will not be
the concarn or responsibility of the NMCG, Executing Agency may ensure that staff already
available with them together with their technical -competence is duly considered white
working out staffing requirement for implementation of the project. Filling of additional

- staff shalt accordingly follow such exercise.

The Executing Agency shall ensure that all provisions of the RTl Act 2005 are adhered to as
far as informatian pertaining to the project is concarned. .

. Page 7 of 10

-\\q4-

TR A T ALY S

S A YT




L

%

xii.

%Ki,

Conditions/commitatent indicated in the Executive Committee {EC) Memao, if any, shalf be
strictly adhered to in the implementation and management of the programme, :

The Ex_ecuting Agency shall ensure conformity to GFRs/codal proceduras/CVC: guidel'ine
during the executlon of the proposed work. )

-

All the equipment’s/data generated out of the work would be property. of NMMCG and
decision as to its storage/ownership and disposal would be undertaken with the approval of

NMCG on completion of the work.

The SPMG/ Executing Agency shall ensure that public is informad in the State regardlﬁg_
implementation of the preject and soliciting their cooperation and views as applicable.

The release of funds is subject to the following terms and conditions:-

2.1 Financtal Aspecté:

2.3 pudh

il

il

iv. The Executing Agency {s not perm

The transfer of fund to the Executing Agency will be through Account in SPMG {State '

Program Management Group) operational bank account,
Any cost escalation over and above the sanctioned cost shail be borne by the Executing

Agency.
The Executing Agency to take all the necessary legai and executive measures to ensure

adequate resources avaiiable for operation and maintenance of the assets created under

the project to fulfill its mandate. .
irtatd to seek or utilize funds for the same purpose from

any other organization {Government, serai-Government, autonomous or private] without

prior approval of the NMCG. - _

The sanctioned cost of the project wili be borne under the National Ganga Plan under

“Narmami Gonge" programme. The sanctioned amount shouid be spent exclusively thereon
_ as pér the'scope of the project and within the stipulated time. The liability of NMCG will not

excaed the amount sanctioned for the project. For carrying forward any work(s) factivities

heyand the specified time limit prior approval of the NMCG should be obtained.

The Comptrolter & Auditor Genera! of India {the External Auditor) at tis discretion shall have
the right of access to the project related books and accounts of the Executing Agency for the

purpose of Audit.

The books of accounts of the grantee,
Internal Auditor of the NMCG.
The overall auditing arrargements
audit of project shail be ensured as
HGRBA programme framework.

telating to this grant, shall be apen to Audit by the

to vover both periedical internal and annual external
per the ‘Financizl Management Manua!l [FMM) of the

2.4 Submissicn of Quarterly Physical Progress Report {QPPR}):,

i. The QPPR fo be develu'ped.ﬁv the £xecuting Agency shall be signed by at least two

gesignated officers, one of whom should be the DFO of the implementing district.

Page 8 of 10
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ii. The signing offu:ers will indicate her/his name and desrgnatlon in Falf in capttal letters and
affix officiat seal under-the signature. While the QPPR submitted by fax/e-mail-will be
acceptable for commencement of processing the case, ink-signed QPPR must follow by Post.

jii. Consistenicy between physical progress and expenditure shall be maintained-and reasnns for -
substantlal variations shall be appropnately explained against each item, '

2.5 Submission of "Accounting and Financial Reports {AFRY by the EA:

i, The ‘Accounting and Financial Report (AFR) In standard format as mentigned 'i‘n the GFR,
shall be signed and stamped by the Acceunts Department and Divisional Forest Officer
" {DFO). The AFR need to be submitted by the 8" day of every quarter regutarly b\; Execuﬁng

Agency to NMCG/SFMG.
fi. The name and designation of the officers signing the AFR shall be clzarly mentionad in full .

and in. capital letters, While AFR submitted by faxfe-maif will be acceptable for

commencement of processing the case, fak signed AFR must follow by Post.
tii.. The Executing Agency has to submit the Utliization Certn‘“cates {UC) as per the specified

" format provided in the GFR,

2.6 Inspection and Monitoring:

NMCG may depute any person to visit the Implementation area for the purpose of
monttosing of its work, Full facilkies will be provided by the Exacutmg Agencv to the person

deputed for inspection.
i, Director General, NMCG will monitor the overall pregress of the project periodically.
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Co%ns-erv-‘ing and sustainably Managing Gangetic Floodplain Wetlands -

REVISED PROJECT TTMELINES

Ttem 1* Quarter - 2" Quarter 3™ Quarter 4" Quarter
2 3 4 5 _ 6
Project . Project Inception I. On going | 1. Preparation of brief | 1. Finalization of
Implementation data documents Management Plans
' : - gollection .
. Regiomal Capacity | 2. Wetland 2. Managenient 2, Finalization af
Building Detineation Planning - Ecosystem  health
' ' report card
. Protocol 3. Wetland 3. Bcosystem  health
Development Inventory report card
. Coltation _of '
| existing data
| 5. Data Collection ) _ ) _
GIS Lab |1. GIS Cell | Publish and | Upload Health Cards 1. Update  Wetland
Enhancernent . Infrastructure update Wetland [nventory on
(Welland Inventory Strengthening  and | Inventory Website
Assessment & Satellite Data &
Monitoring) Ancillary Data
Procurement - _ . :
. Create hase 2. Make  availalile
wetland layer wetland heallh
: card on website
. Acquire data layers 3. Make  available
of- soil & Ecosystem
Inundation regime Services
Assessment  an
website
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[

y ‘Water Quality of River Gahga in UP A\'mexu o |
Month December-2019 _ -17
Regional | District | Code | Sample Collection Point ' |
Office No. o | E= E o
o S| 5|5 |£8
SEIEEREY:
2|8 |E5|i%
gelg=
s pier | - [evesmemEe e 0] - |
Bijnor Bijnor 10150 }At Madhya Ganga barrage, Bijnor | 040 | 1.50 - .
/s Near Village Rasoc"ﬂpur
* |Bijnor Bijnor - |Bhawar,Amroha a/c with 9.00 | 1.60 - .
Chhuviya River : |
Ghaziabad = |Hapur 10149 |Ufs Brijghat, Garhmukteshwar | 8.70 | 0.59 | 1400 | 790
Ghaziabad Hapur 1062 |D/s Garhmukteshwar 8.90 | 0.90 | 1600 920
Bulandshahar  {Bulandshahar 2488  |Annopshahar Ufs 10.10{ 1.10.| 350 14.0
Bulandshahar |Bulandshahar | 2489 |Anoopshahar D/s 10.30] 0.80 | 430 210 |
Bulandshahar  |Bulandshahar 1145 |Rajghat Dis '10.00 | 1.00| 1600 | 920
Bareilly Badaun 2450 |Kachhla Ghat, Badaun 10.10 ] 0.90 | 270 220
Kanpur Farrukhabad 10151 |At Farrukhabad 10.10.[-2.40 | 2400 1100
Kanpuy Kannauj 1063  |Kannauj Ufs 9.80 | 2.80 4300 1700
. {Kanpur Kannauj 1066 |Kanmauj Dfs - 9.60 | 3.001 4700 2400
. |Kanpur Kanpur 1146 |Bithoor, Kanpur 9.80 | 2.80| 4100 1700
. [Kanpur  {Kanpur 10154 |At BhairaoGhat‘(BathingGhat) 9.70 | 3.10| 4300.| 2100
. |Kanpur Kanpur 1067 |Kanpur Ufs 10.10[2.70 | 4100 | 1700
 |Kanpur Kanpur 10155 |At Dis Shuklaganj 9.90 12.90 4700 | 2200
Kanpur Kanpur 10156 | At Gola Ghat (Bathing Gha) | 9,10 | 3.80] 13000 | 5400
) |Kanpur Kanpur 1015& At Jajmau Bridge (Bathing Ghat) | 9.40 | 4.00 | 54000 ; 22000
Kanpur Kanpur 1068  |Kanpur D/s 9.00 | 4.40 | 63000 | 35000
Raibareli Raibareli - 1147 |Dalmay, Reibareli 10.00]3.90| 3800 | 2900
Raibareli Pratapgathi 2498 |Kala Kankar, Pratapgarh : 10.20' 3.80 | 3500 2500
) |Prayagraj  [Kavshembi 2487 |Kada Ghat 11.50 | 3.30 | 11000 | 4600
Prayagraj Prayagra 1046 |Prayagraj Ufs (Rasoolabad Ghat) | 12.20 | 2.80 | 9400 | 4300 |
Prayagraj Prayagra] 1049  |Prayagraj D/s (Sangam) -11.50 | 2.60 | 8400 3300 -
i |Prayagraj Prayagraj 10158 {A/c Tamsa river, Sirsa, Son Barsa 11.70 | 2.80 | 7000 3100

Tk LPBCRIARMI 203
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S (Sonbhadra  |Mirzapur 2485 |Uss Vindhyachal, Mirzapur 9.20 | 2210 |. 1700. | 800

7 [soncbhadra  |Mirzapur 2486 |Dfs Mirzapur 8.40 [3.40| 14000 | 9000
3 |Sonebhadra  |Sonebhadra 10153 |At Chunnar Pontoon Bridge 8,80. 3.00 8000 5000
) |Varanasi Varanasi 1070 VaranasiU.r’s - 8.70 2;30 2100 ’800.
) |Varanasi Varanasi . 167t |Varanasi Dfs 7.90 | 3.60 | 17000 | 11000
| |Veranasi  |Ghazipur 1073 [Tarighat Dis Ghazipur 7.80 | 3.50 | 21000 | 11000
) |varanasi Ghazipur 10152 [Afc Gomti river, Bhusaula 8.40 [ 3.20 | 8000 5000

1 lah UPPCHZ NP 2018
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Water Quality of River Ganga in UP

Month January -2020

. | Regional | . District | Code | Sample Collection Point .
»|  Office -1 No. |- E | E= | E=
= | 5 s E e E
B = o = o
B E| 82| 8¢S
s |8l ¥z | =Zz2
v O ? a
A& E5 | §8
= =
.. " Ufs Near Railway Bridge ' :
Biinor Bijnor | Gangaghat Balawaii | 9.8 1.0 | - -
Bijnor I Bijnor 10150 jAt Madhya Ganga barrage, Bijror [ 9.8 1.0 . - -
D/s Near Village Rasooipur
Bijnor Bijnor - Bhawar,Amroha a/c with 9.7 1.2 - -
Chiruiya River
Ghaziabad Hepur 10149 Ufs Brijghat, Garhmulcteshwar 94 1.6 280 170
Ghaziabad Hapur 1062 |Dis -Garhmukteshwar _9_3 1 9 350 210
Bulandshahar |Bulaudshahai | 2488 |Annopshahar Ufs 91 | 1.1 220 170
Bulandshahar ~ jBulandshahar '_ 2489 |Anoopshahar D/s 2.5 1.3 540 280
Bulandshahar  |Bulandshahar 1145  |Rajghat D/s 9.2 1.0 920 430
Barelly Badauﬁ " 2490 |Kachhla Ghat, Badaun _10.0 1.6 34( 270
} {Kanpur Farrukhabad | 10151 }At Farrokhabad 10.7 | 2.0 2500 1000
Kanpur Kannauj 1063 |Kannayj Uls . . 105 | 2.8 3800 1300
' |Kanpur Kannauj 1066 |Kannauj D/s 10.2 § 3.1 4600 2500
» | Kanpur Kanpur 1146  |Bithoor, Kanpur 104 § 2.6 | 3300 |- 1800
. |Kanpur |canpur 10154 |At Bhairao Ghat (Bathing Ghat) | 10.8 | 3.1 | 4000 | 2100
i |Kanpur WKanpur 1067 Kanfaur'Ufs . 11.7 | 3.0 3900 ‘1800
; [Kanpur Kanpur 10155 |At D/s Shuklaganj 114 | 34 5600 2100 '
| Kanpur Kanpur 10156 | At Gola Ghat (Bathing Ghat) 90 | 4.0 | 15000 | 6800
y |Kanpur Kanpur [0157 |AtJajmau Bridge (Bathing Ghat} 92 | 39 33000 15000. .
' |Kaopur Kanpur 1068 |Kanpur D/s ' 9.1 | 42 | 43000 | 21000
) |Rabareli  |Raibarel 1147  {Dalmay, Raibare 105 | 3.4 | 3400 | 2800
Raibareli- Pratapgath . 2498 {Kala Kankar, Pratapgarh 10.6 | 3.3 3300 2700
. |Prayagraj Kaushambi 2487 [Kada Ghat 109 ] 2.9 3300 | 1700
. |Prayagraj Prayagraj 1046 |Prayagraj U/s (Rasoolabad Ghat) | 11.7 | 2.5 | 4600 1700
. |Prayagraj Prayagraj 1049 [Prayagraj D/s (Sangam) 11.0§ 2.6 4100 2200
| |Prayagraj Prayagraj 10158 |A/c Tamsa river, Sitsa, Son Barsa | 11.2 | 2.5 4000~ 2100

sl dne UPPCHYWRP- 2013
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5 |Sonbhadra Mirzapur 2485 |Ufs Vindhyachal, M.irza]jur 97 | 1.8 | 1700 | 500

7 |Soncbhadra  |Mirzapur 2486 |Dfs Mirzapur ' 8.8 3,2'_ 14000 | 8000
R [Sonebhadra  [Sonebhadra 10153 |At Chunriar Pontoon Bridge 9.1 | 2.8 .8000 5000
3 |Varanasi - |Varanasi 1970 {Varanasi Uls 93 2.2 {2200 .1300 .
) [Varanast Varanasi 1071 | Varanasi Dis | 8.4 | 3.6 | 17000 | 11000
1 |Varanasi Ghazipur 073  |Tarighat D/s Ghazipur 8.6 | 3.5 22000 13000
2 |Varanasi Ghazipur 10152 | Ac Gomti river, Bhusaula 88 | 2.9 7000 4000

stiah UPPCO/NWMPL 2013
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- Water Quality of River Ganga in UP
Month February -2020

. | Regional District | Code | Sample Collection Point’ = "
o.! Office - No. ' _ ~ = g = :E\
= oo S8 | =
o0 == -
= 5 gt 6 —
S 1 &2z | =z
X1 O | 55 | B
o= P £ 5 3 =
ﬁ — £ —
L ' - U/s Near Railway Bridge :
Bijnoi Bijnor - Gangaghat Balawali 10.0 0.8 - -
Bijnor Bijnor 10150 |At Madhya Ganga barrage, Bijnor | 9.9 1,0. - -
_ _ /s Near ViII.age Rasaolpur
Bijnor ‘|Bijnor Bhawar,Amroha a/c with 9.9 0.9 - -
' Chhuuiya River
Ghaziabad Hapur 10149 [U/s Brijghat, Garhmukteshwar - ' 9,9 1-8 2350 220
Ghaziabad Hapur 1062 |Dfs Garhmuldeshwar 08 | 2.0 ' 920 540
. -1Bulandshahar |Bulandshahar 2488 |Annopshahar U/fs 9.2 1.3 18D 150 -
|Bulandshahar  [Bulandshahar 2489 Anoobshahar Dis- a3 1.0 480 220
Bulandshahar |Bulandshahar {45 Rajghat D/s Q4 (.6 750 5340
Barelly Badaun 2490 |Kachhia Ghat, Badaun 10.3 | 1.4 280 220
) [Kanpur Farrukhﬂbaa 10151 |At Farrukhabad - 10.9 | 2.1 2200 Q40
[ |Kanpur Kannauj : 1063 |Kannauj Ufs 108 | 2.3 3200 1700
} {Kanpur Kannauj - 1066 [Kannauj Dis 106 {1 2.7 5800 2700
} [Kanpur Kanpur 1146  |Bithoor, Kanpur 11.2 1 2.8 4000 2100
¢ |Kanpur Kanpur {0154 |AtBhaiceo Ghat (Bathing Ghat) | 11.0 | 3.0 | 4100 | 1700
3 [Kanpur Kanpur 1067 |Kanpur U/s 114 | 2.9 3900 1400
3 |Kanpur |Kanpur 10155 At Dfs Shukiaganj 11.1 | 3.1 1 5800 2200
7 [Kanpur Kanpur 13156 | At Gola Ghat (Bathing Ghat) 10.0 4.4 17000 7000
 |Kanpur Kanpur 10157 |AtJajman Bridge (Bathing Ghat) 10.6 §'4.0 38000 17000
) |Kanpur Kanpur 1068  |Kanpur D/s 102 | 4.2 | 46000 | 22000
) |Raibareii Raibareli 1147 |Dalmau, Raibareli 16.2 ¥ 3300 2600
Raibareli Pratapgarh 2498 [Kala Kankar, Pratapgarh 10.0 % 3 600 2800
) |Prayagraj Kaushambi 2487 |Kada Ghat 11.7 | 2.6 4100 2200
3 [Prayagraj Prayagra) 1046 Prayagraj U/s (Rasoolabad Ghat) 3 12.5 | 2.8 4000 2100
| |Prayagraj Prayagra] 1049 |Prayagraj D/s (Sangam) 11.8 | 2.7 | 4300 1700
s {Prayagraj Prayagraj 10158 |A/c Tamsa river, Sirsa, Son Barsa | 12.0 | 2.6. | 3200 1340

e BRPLE/NMNR-ZO LS
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|  Regional Distriet | Code | Sample Collection Point | =
1| Office : No.’ - . E = £
S| 2| 5| £E
E|E| 3238
S 1 &8lY%z | 2z
Q - M~ oAy
S| BR| 58| ¢85
= S~
.5 Sonbhadra Mirzapur 2485 {Ufs Vindhyachal, Mirzapur ¢9 1.7. 2100 1100
7/ {Sonebhadra Mirzapur 2486 D/s_Mirzaﬁur 8.7 3.4 17000 000
3 |Sonebhadra Sonebhad:ra 10153 At Chunnar Pontoon Bridge 90 3.0 9000 5000
Y |varanasi Varanz_lsi‘ ' 1070 |Varanasi Ufs 97 | 2.1 2300 1300
) [Varanasi ‘| Varanasi (071 .[Varanasi D/s - | 8.8 3.7 | 22000 14000
Varanasi Ghazipur 1073 |Tarighat Dfs Ghazipur . 8.9 | 34 | 24000 | 14000
! Var.anasi Ghazipur 10152 |A/c Gomti river, Bhusaula 9.1. 2.8 8000 5000 -

cubator not working.

Hiak UPPCEINWRP 2013
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B-04/2016-17/428/NMCG-P {Part-2) ‘ - Date: 13/5/2020

To,
Project Dlrector
State Mission for C!ean Ganga { SMCG)
Plot No 18, Gomti Nagar Extension
" Lucknow, Uttar Pradesh- 226010

Sub: Set up of Biadiversity Park in Main stem of Ganga and its tnbutarres Rive
Districts/Forest Divisions of Uttar Pradesh ‘ ‘

Respected Sir,

This is with reference to 'the ptoposalf DPR recewed from the Pro;ect Director, State Mission
for Clean Ganga (SMCG) — Uttar Pradesh vide their letter ‘No. 1467/0565/SMCG-UP/OL,
dated 05/12/19. The proposai has been exammed and following observations are made:

2. Hon'ble NGT vide its order dated 13.07.2017 in the matter of QA no. 200{2014—NI g
Mehta vs Uol, has inter-alia observed rhat “The state Government, its instrumentalities,
Departments and concerned public authorities shall ensure that there ware no
encroachments, unauthorized ilegal constructions on the bank/flood plains of the major
drains, river Ganga and its tributaries, Preferably, these areas should be utilized for creation -
of 5 Green Belt and Biodiversity Park etc. (natural frlnges of effluent and sewage}.”
addition, Hon'ble NGT vide its.order dated 14/5/2019 directed CPCB to formulate gurdelmeq
far setting-up of Riadiversity Park in flood-plains of rivers in India (including flood plains of
River Ganga and its tributaries). Accardingly CPCB has altready formulated the requisite
guidelines which may he followed for framing the praposai.

3, The ahove said proposal/ DPR for the establishment of Biodiversity Park with a total
area of 3591.984 ha,, Iw.iTi he set up (n the 23 districts along main Ganga and 2 distriets In the
tributaries ie. Yamuna and Hindon viver in the state of UP with a total budget of Rs:
32381.755 lakhs. 21 humber ofterréstrial and 4 number of aquatic biodiversity Park will be
deveioped by the UP Forest Department. While most-of the Biodiversity Park propesed are
Terrestrial (21 Number) the proposal doesn Lcloarh,r uqtif\; howe it will help the r@;uvenatmn

of the Ganga River. I‘hm needs to be clearly brought out, (’:)‘#

qmm; v, {orer v darer, WE WEMEE, sy R aite o e R, ST ORI
qm v, dere v wee dwee @R, i T w BrEsll- 110002 9
3, (indatry of Jat $hait; Depurtinent of Water Resources, Hiver Develupmeni & Gangs Rejuvanation, C%’uevnmmi of il
. Flrst Floor, Bajor Dhyan Chand National Stadium, ndis Sats, New Dolhi-110062 ’
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4. - Out of twenty five proposal of biodiversity parks fubmlttad twenty one of them
does not mention whether the establisnment of the biodiversity park is in the flood pialn»s of

Ganga and its tributaries in terms of Hon'ble NGT vide its order dated 13.07.2017 in the

rmatter of OA no. 200/2014-M.C Mehta vs Uol.

5 . Preliminary examination of proposal shows that the cost towards construction -

activities is significant component of entire cost (around 50-60 %) and needs review 50 as i@
keep construction activities in flood plains as minimum. NMCG is also in receipt of another
proposal from CPCB prepared under technical guidance. of Prof 5 Babu, Centre for
Envirgnmentat Management of Degraded Ecosystems (CEMDE] under orders of Hon'ble NGT
wherein cost for terrastrial b.i-odivé-rs-itv parks has been estimated as Rs. 3.0 to 4.0 ¢cr.

8. The projeét may be funded under State_f_undi_ng as available funds under relevant
component of Namaml Gange scheme are limited ahd already committed.

- Thanlking You

Yours sincerely,

N

(Binod Kum;“}'-\k

Director (Coordination/Projects)
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i Excavation '
i~ Transportation to TSDF shte,
i~ Storage before treatment.

iv-  Treatment as per Hazardous Waste (Management & Trans boundary
movement] Rules-2016
V- . Sclentific disposal of Hazardous waste
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Disposal/Remediation of Hazardous {Chromium) Waste damipped, wéad will
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RREREIICI S o T p— # Rl 20032020 @
ﬁéﬁﬁ@ﬁw%mﬁéﬁwﬁamﬁ%?ﬁ%mwa
S T R w v ww A save wem war £ Hifde—19 IR
TN & g gy e @ e o H e T8 BT ST T |
Ty EINICAE G I ST F et ue TEt o wee ReRe
re1 fooly Rmr srp— - |

SO0 T |

-1%9-

[ s




